MIKI MAIZE MILLING PRIVATE LIMITED Operating In Food Processing Industry at

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

59, G I D C Ta. Cambay, Kansari, Gujarat-388630

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

.| Name of the corporate debtor along with

PAN/ CIN/ LLP No.

MIKI MAIZE MILLING PRIVATE
LIMITED

CIN: U15490GJ2007PTC052354
PAN: AAFCM3870Q

Address of the registered office

59,GIDC, TA. Cambay Kansari
Gujarat 388630

URL of website

http://www.miki.co.in/

Details of place where majority of fixed
assets are located

Plot no. 52,53,54&59,GIDC TA.
Cambay, Kansari, Gujarat 388630

Installed capacity of main products/
services

Semi Wet Processing Mill- Capacity -
240 tons/ per day

Quantity and value of main products/
services sold in last financial year

Rs. 22,24,52,900
(As per the latest available Audited
Financial Statements of FY 2022-23)

Number of employees/ workmen

NIL

Further details including last available
financial statements (with schedules) of
two years, lists of creditors are available at
URL:

Can be sought by writing an email to the
RP at

cirp.mikimaize@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at
URL.:

Can be sought by writing an email to the
RP at

cirp.mikimaize@gmail.com

10.

Last date for receipt of expression of
interest

24" April, 2026

11.

Date of issue of provisional list of

prospective resolution applicants

4" May, 2026

12.

Last date for submission of objections to
provisional list

9™ May, 2026

13.

Date of issue of final list of prospective
resolution applicants

19" May, 2026

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

25" May, 2026

15.

Last date for submission of resolution
plans

241 June, 2026

16.

Process email id to submit Expression of
Interest

cirp.mikimaize@gmail.com

Date: 09/04/2026
Place: Ahmedabad

CA SUNIT JAGDISHCHANDRA SHAH
Resolution Professional

Miki Maize Milling Private Limited (IN CIRP)
IP Registration No: IBBI/IPA-001/1P-P00471/2017-18/10814
801-802, 8th floor, Abhijeet-1, Mithakali Six Roads,

Navrangpura, Ahmedabad-380006


http://www.miki.co.in/
mailto:cirp.mikimaize@gmail.com
mailto:cirp.mikimaize@gmail.com
mailto:cirp.mikimaize@gmail.com
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EXECUTIVE ASSISTANT
(ON CONTRACTUAL BASIS)
Industrial Extension Bureau (iNDEXTb) is the investment
facilitation and promotion organization of the Government of

Gujarat. iNDEXTb is currently seeking energetic, young and
qualified individuals to join the organization.

The application window for the post of Executive Assistant
closed on 31/03/2025. Now it has been decided to extend the
last date of online application submission till 22/04/2026
Candidates who have already applied earlier need not apply
again.

Eligible and interested candidates may submit their application
online only through www.indextb.com

INDEXTb

INDUSTRIAL EXTENSION BURERU
{AGOVT OF GUJARAT RIAASATION)
[ooooe o]

Industrial Extension Bureau
1812, Udyog Bhavan,
i 382 011. Gujarat
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+Free furnished Accomodation,
for well-equipped
multispeciality Hospital.
JALARAM HOSPITAL
At Post & Taluka - Meghraj,
Dist. Arvalli, Sabarkantha
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Parul®University

@ 7862847898 NAACGRADE [+

HOSTEL WARDEN

Parul University Invites applications for the post of Hostel Warden (Male & Female) to
manage day-to-day hostel operations including student welfare, discipline, safety,
hygiene, room allocation, and coordination with security and administrative teams. The
role requires monitoringstudentbehaviour, addressing rievances, and ensuring asecure,
well-maintained, and compliant hostel environment. Candidates with good English
communicationand computerknowledgee will be preferred.
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SHREE SWAMINARAYAN

k,\ INTERNATIONAL SCHOOL
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REQUIRED - DESIGN & PROPOSAL ENGINEER
E. Mech. with 2-3 years Exp. in Mechanical Design of
Spray Dryers & Other dryi

g Eq
(Solid works / Inventor Required)

BUSINESS CORRESPONDENT
Degree, Fluent in Spoken and Written English having
1-2 years i in Business worl
with i ing Industry. send

c

thieir resume on below Email address :

ACMEFIL ENGINEERING SYSTEMS PVT. LTD.
Ei icmefil@gmail.com - 82386 77554

WALK IN INTERVIEW
SHC PROJECTS PVT LTD
Aleading & fastest growing Construction
Company head quarter in Ahmedabad
require for their upcoming
SHC PROJECTS Commercial / Residential Project
PRIVATE LIMITED in Ahmedabad / Jamnagar

™

12th April 2026 (Sunday), 09:30 AW

Interested candidates can apply through
© vacancies.paruluniversity.ac.in

€21 enRs?

ARl did, Gess

We Are

HIRLIIG

AD SALES PROFESSIONALS
Location: Ahmedabad | Exp : 5-10 Years

« Expertise in Advertisement Sales / B2B Marketing
« Strong Communication Skill in English

« Ability to Identify New Business Opportunities

« Target Oriented & Revenue Driven

Interested candidates can send their
Resume on below mail Id or WhatsApp

Contact : 89803 44599

MIRs2 816G, YMCA S6i0i uId, S.G. s1g/d,
HSRUI, VIHEIUIE.

8 Sructe

deepak.kalal@dbcorp.in

Sujarst 2 web- o Dy. Pmlars/ = E d E/BTEI:HI

TEACHERS REQUIRED Asst. Managers. Yezrs & | DIPLOMA (Civil

ENGLISH MEDIUM SCHOOL (Expariancs m Copstristion
ication invited for qualified teachers for : Commercial / Industrial /
ity et
* Primary Section : Std. 1 to 5 - All Subject St Engineérs?)!axecutive 02to | ME/BE/BTEGH]
* Secondary Section : Std. 6 to 10 - All Subject Engineer /Asst. Engineers / 11 | DIPLOMA (Civil)|
+ Higher Secondary : Std. 11 to 12 - Commerce Stream )| ||75,cngineers bl
Good communication Skill in English preferred, of Projects like Residential /
Experienced candidates will be given preference, Commercial / Industrial /
Attractive salary for deserving i b Fs‘:" e
~Shut ified
Send Resume : ssvgsk@gmail.com * M.: 9558810790 fcbdiad uttering/ Steel] Execiition years & 10th Pass &
above | above
Sr. ! 02 1T/ 10th P
(Expslenca [ Constriction yoars 8| above
BIRLA VISHVAKARMA MAHAVIDYALAYA 02231:2?;'7:’“:::';‘;1‘:'3” sbove
(Engineering College) An Autonomous Institution itality etc)
Managed by Charutar Vidya Mandal 21'.‘,":1":;‘,5 ﬁ:fég',’,':é’g?m P';“;;;\'g' — g‘gfgﬂféc{”
. . " "
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> r Engineers / Executive lanning /| 02to | ME/BE/BTECH/
Anand, Gujarat (INDIA) Engineers Billing [ 11 |DIPLOMA (Civil)
(Planning/Billing/QS/BBS) years
REQUIRE STAFF [DyManager/ Asst. Manager | QA/QC | 11 | ME/BE/BTECH/
: ’ . s years &| DIPLOMA (Civil)
Birla Vishvakarma Mahavidyalaya (Self-finance) e P i e
S e ; T Engineers / Executive o
invites  application for the Teaching staff post.| ||Engineers /Asst. Engineers / 11 | DIPLOMA (Civil)/
i ati - | [|9r-Engineers / Lab Techni years | Certified
Qualifications as per AICTE / GTU / UGC norms.| | 55t Manager  Senor a0t [yt ]
G m— i i ; 15 [MSW Dip, Lab
The details of the qualifications, experience along| ||Executives/Executives Pl b
with blank application form and other Ex. Army preferred|
e . . ; Senior Executives / HSE |02t 15| BE/BTECH/BSC |
information can be downloaded from our website| ||executives Supervisors years m::gx:g‘m‘y
www.bvmengineeringacin and should be| |[Stewards/FirstAlder 1171/ Cortfied.

. " ' n N i s 06 tc i -
submitted duly filled in along with attested copies | |[Exemive eagincer Ll Bl s
of the certificates, mark sheets to the Principal at Em,im — T T S

5 2 e s 10 years| Electrical
the above address latest by 30/04/2026, 4.00 e e
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e Asst. M: 1 Seni 04 Gi 1
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Professor | Professor i years | /ICWA/ CA Inter|
Computer/
01 08
IT Engineering
Mechanical 02
Engineering Addi : Hotel Vishal International,
Mathematics ~ 02 Airport Road, Jamnagar, Gujarat-361006
for Management subject) c can also apply on: Email:
Structural Engineering = 01 career@shcprojects.com
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Parul®University

Vedodare, Gurat | © 7862847898 NAAC GRADE [+

HOSTEL WARDEN

Parul University invites applications for the post of Hostel Warden (Male & Female) to
manage day-to-day hostel operations including student welfare, discipline, safety,
hygiene, room allocation, and coordination with securlty and administrative teams. The
role requiresmonioring student behaviour, addressing grievances, and ensuring asecure,
well-maintained, and compliant hostel environment. Candidates with good English
communicationand computerknowledgewllbe preferred.

WALK-IN INTERVIEW IN RAJKOT

Address: Rajkot Start-Up Studio, 409, The Millennium, Near Nana Mava Circle,
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ECUTIVE ASSISTANT
(ON CONTRACTUAL BASIS)

irial Exlrnalun Bureau (iNDEXTb) is the investment
i of the G of

nergetic, young and
tion,

at, 1NDEXTb urrently secki
qualified individuals to join the organ

The application window for the post of Executive Assistant
closed on 31/03/2025. Now it has been decided to extend the
last date of online application submission till 22/04/2026
Candidates who have already applied earlier need not apply
again.

Eligible and interested candidates may submit their application
online only through wwa.indextb.com
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 WALK IN INTERVIEW
SHC PROJECTS PVT LTD.
Aleading & fastest growing Construction
Company head quarter in Ahmedabad
require for their upcoming
SHC PROJECTS Commercial / Residential Project
PRIVATE LIMITED in Ahmedabad / Jamnagar

Qualification
"

Rajkot Date & Time: 12th April ,09:30AM
Interested candidates can apnly thrnugn

BIRLA VISHVAKARMA MAHAVIDYALAYA
(Engineering College) An Autonomous Institution
Charutar Vidya Mandal
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Sadguru School - Ankhol invites applications for our English
Medium school, we need passionate, dynamic, and dedicated
educators to join our academic team.
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nment of
Gujarat. INDEXTS is currently secking en:rgeuc, young and
qualified individuals to join the organization.

The application window for the post of Executive Assistant
closed on 31/03/2025. Now it has been decided to extend the
last date of online application submission till 22/04/2026
Candidates who have already applied carlier need not apply
again.

Eligible and interested candidates may submit their application

online only through www.indextb.com.
v i INDEXTO
1872, Udyog Bhavan, {AGOVT OF GUIARAY CROANSATY

382 011. Gujarat

%% Parul®University

Vedodars Gujrer @ 7862847898 NAAC GRADE (+

HOSTEL WARDEN

Parul University invites applications for the post of Hostel Warden (Male & Female) to
manage day-to-day hostel operations including student welfars, discipline, safety
hygiene, room allocation, and coordination with security and administative teams. The
role requires mon toring student behaviour, addressing grievances, and ensuringasecure,
well-maintained, and compliant hostel environment. Candidates with good Enlish
communicationandcomputerknowledgewillbepreferrd.

WALK-IN INTERVIEW IN VADI]IJAHA

Address: 2nd Floor Roshani

* eyl &
5 el 5 & 2
PN oL AL il e WACKEA W2 A dEvhe
syl
e Deputy Collector / District Statistical
q o Kl afq N Officer / District Planning Officer (Level-
ommissioner o
= Assistant T " Mamlatdar / Section Officer / TDO /
Commissi Research Officer (GSS) (Level-8)
3| AccountOfficer | ailz [ Account Officer (DAT Cadre) (Level-8)
¥ | o F“‘?""’“ a3 i Senior Clerk (Level-4) (4 @l stqm<)
- Research = " Research Assistant (Bureau Cadre)
Assistant (Level-
12/04/2026 (Sunday) Interview Timing : 10.00 am to 2.00 pm % 3\""5:.‘:1' i3 N Statistical A“imﬂf (;“m" Cadre)
A ssistan R
P 3.' Char R Lar;llmal:k,d_Ab:vu ;N:f':':" o Sub -3 1 Sub (DAT Cadre) (Level-4)
arivar Char Rasta, Waghodia Road, Vadodara. ( E—— =y 4 Deputy Mumlnlﬂ-ﬂr /lDyiSucti(m Officer
- evel-7
send Your Resume 991 3000380 (Whatsapp) = Senior Clerk @3 3 Senior Clerk (Level-4)
1o Junior Clerk EEE) Junior Clerk (Level-2)
. BIRW @R HALAL WL M[ﬁalﬂ»ﬁ/;u«nﬂw Anedl w1222 HOAMA UAVRMPYEEE HIRgA Meuse

A GuRisd - sl 2¢8.
o UARYGA sl uadmie Ceil yosol W34

s Bl s34

il

BIRLA VISHVAKARMA MAHAVIDYALAYA
(Engineering College) An Autonomous Institution

Managed by Charutar Vidya Mandal

Vallabh Vidyanagar-388 120, Ta. & Dist.
Anand, Gujarat (INDIA)

REQUIRE STAFF
Birla Vishvakarma Mahavidyalaya (Self-finance)
invites  application for the Teaching staff post.
Qualifications as per AICTE / GTU / UGC norms.
The details of the qualifications, experience along
with blank application form and other
information can be downloaded from our website
www.bvmengineering.acin and should be
submitted duly filled in along with attested copies
of the certificates, mark sheets to the Principal at
the above address latest by 30/04/2026, 4.00

pm.

Karellbaug Vadodara -390018 Date & Time: 12th Apil 2026 (Sundy), 09: 30

Interested candidates can apply through
@ vacancies.paruluniversity.ac.in

1€ ol [AYIRAell dRAMI FiSIil
d|AeiE HAIEl A8l SIRISET clotidiit

AR ERIS| Sl dY A4, dIoie 5521 FBRAd, AB22lot il HEUNERl AU

PRINCIPAL
Associate | Assistant
Branch . [ s
Professor | Professor
RLomputy 01 08
IT Engineering
ML‘I{h}lI]IFEﬂ R 02
Engineering
Mathematics N 02
(for Management subject)
Structural Engineering - 01

R ones2

ARl aid, Gess

We Are

HIRLIIG@

AD SALES PROFESSIONALS
Location: Ahmedabad | Exp : 5-10 Years

« Expertise in Advertisement Sales / B2B Marketing
« Strong Communication Skill in English

« Ability to Identify New Business Opportunities

« Target Oriented & Revenue Driven

Interested candidates can send their
Resume on below mail Id or WhatsApp

Contact : 89803 44599

(RS2 §1G, YMCA 56U UId, S.G. SIE/d,
HSWHI, HHEIMIE.

GAJANAND

[GsueiRotl 20 2l g Eeilvi 2Jeiddi icl 2algsl] VIR Giofl 2R] . 215 el
§5 Gilos dd15, 21 U1 AR Y2 21d Biojeid]A 1A 24al il [Gs2udI

RaRefl ¢iPI Gietd Hi2 Gerild] GrearRi eiiel] 2l 512,

Resoid e Hel%sR (HQ - USieRl)

FOODS

Ac el Mol 2ial Hidld2 sed, A 2plesl Y21 s2al, [S2Eloyez idl s quidlail 2418 it cieiiadl. Jvyiz
(Gi>soi isfileiadelol/MIZ221) 42l 2icEel dHS MS OFFICE 4ol CRM 2fi52dR0il 2ALISIR. FMCG ¥i 10 2/l 15 el

tojeidilel Hitliod ANCMi A1,

~ SOeE L ~
iRyl A1 HelwR (HQ - gsl€r)

A1 2ledl Y1 5l, A1 el Hol idl HiZlde sedl,
[S2l6y2? 2ial g5 AuIFlAl 2418l 2Aociell Gistial Ael
AluRdd g Yissedl [ARGIEE 2iel Guacd
AfeifEd s2dl. MBA 2iidl Uize Ayl [SwiMl duy
FMCG Hi10 2l g afotl 2Aaieicilel itilod A1ud i 2A1G8l.

2223 Aed il[ER (woreas 3silse 35/3i2s1)
(HQ - USIER], G133, YAHeId, EISIE)

AR 2pi2el Y21 524, cidil QIIRS A6it Gietigd] el
[Gsiiqal, Giud s2a 2RuMi duel agliRg vidi Gilose]
[aR3(GiIa2] 1ol Gueictidi yoifid s2dl. MBA 12l
iR JAyRA2 (@Ml dHs FMCG Hi 5 21l ay aniodl
iojeidlel Uit i 2iidel.

AR Viil5AR (HQ - usier), @3, veameld, adie)
Geulgoll HI2 dRuIEI @eiiol UM S2AMi Hecyel effisi
[eieiid] 215 dai Geid] GHeaIR]. AuIdd 8otHi Gevlgailoll
Qelcis Ad YAR vial IRl 53 25, Ay a1
[Swll dus FMCG Hi 2 2l 4 vl 2icjeidilal Yitioy
AIydHi ziigel.

Gajanand Foods Pvt. Ltd.
814, Kothari Cross Roads, Santej-382721,

Ta. Kalol, Dist. Gandhinagar, Gujarat, India
Website: www.gajanand.com
B8 /gajanandfoods

A1 RS0l (oiea 3s/8is1)
(HQ - dSli€?l, G133, UMeld, EISie, Vileie, visl)
2iiuidic (GRdIRa] GatM stiot %381 B, Avxy2ie viadl Sl

AU FMCG Gl 1 2] 2 avioll iofeig gR1AdI/BIR]
Giigarl.

FMCG &ivtoll dicjeid] Glgarzl duss Beri dilell
GiRIiS21 a2l Si2iis A8 [Eal 7 Hi vRY sl
(@>Y GHeIR HI2 SIE WIR Hel oiell.)

BUTTERMILK
MASALA

1
f &
deepak.kalal@dbcorp.in ®
=~ WALK IN INTERVIEW
SHC PROJECTS PVT LTD.
Aleading & fastest growing Construction
Company head quarter in Ahmedabad
require for their upcoming
SHC PROJECTS Commercial / Residential Project
PRIVATE LIMITED in Ahmedabad / Jamnagar
ro Depe | o [cusitcaton]
Dy. Project Managers/ ME/BE/BTECHI
Asst. Managers. Years & DIPLOMA (Civil)
| (Experience in Construction shove
Projects like Residential /
| Commercial / Industrial /
Hospitality etc]
SrEngineers | Executive  |[Execution| 02to | ME/BE/BTEGH/
Engineer /Asst. Engineers / 11 | DIPLOMA (Civil)
Jr. Engineers years
| (Experience in Construction
of Projects like Residential /
| Commercial / Industrial /
Hospitality etc)
Foreman — ing/ G2 | TTI/ Certified /
years & | 10th Pas:
above | above
r. TSup 02 | ITI/ 10th Pass
(Experience in Construction years & | & above
of Projects like Residential / above
Commercial  Industrial /
Hospitality etc)
[Dy-Managers /Asst. Managers [Planning /| 11 | ME/BE/BTECHI
| (Planning/Billing/QS/BBS) Billing | years & | DIPLOMA (Civil)
above
SrEngineers / Executive Planning /| 02to |ME/BE/BTECH!
Engineers. Billing 11 | DIPLOMA (Civil)
(Planning/Billing/QS/BBS) years
Dy.Manager/ Asst. Manager | QA/IQC | 11 | ME/BE/BTECH!
years & DIPLOMA (Civil)
above
53 Engmaals/Exel:ullvo QAIQC | 02to | ME/BE/BTECH/
eers / Asst. Engineers / " DIPLOMA (Civil)/|
mms / Lab Technician| years | Certified
Asst. Manager / Senior Admin | 04to [Any Graduates /
Executives | Executives 15 MSW /Dip. Labour
years [Law/ MBA/LLB.
Ex. Army preforred
Senior Executives / HSE |02 to 15| BE/BTECH/BSC/
Executives | Supervisors / years | DIPLOMAin
Stewards / First Aider I el SanY
SrEngineers / PMV | 06t0 BEIDlplomaf
Executive Engineer 11 years| (Mechanical /
Electrical)
Electrical Foreman PMV_| 05t | Diploma
110 years| Electrical
Mechanical Supervisor PMV 03 to 05| DME / 1T1/
years | Certified
(Asst. Managar / Senior Store | 04to | Any Graduates /
Executives / Executives 12 |sap
| Jr. Exccutives years
Senior Executives | nts | 04 1010 | B.Com M Com
Executives years | /ICWA/ CA Inter|
Address : Hotel Vishal International,
Airport Road, Gujarat-361006
Candidates can also apply on: Em:
career@shcprojects.com
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Parul®University

Vatotors cuprat | 7862847898 NAAC GRADE Che+

HOSTEL WARDEN

Parul University invitas applications for the post of Hostel Warden (Male & Female) to
manage day-to-day hostel operations including student welfare, discipline, safety,
hygtene, room allogation, and coordination with security and administrative teams. The
Tolerequires monitoringstudent behaviour, addressing grievances, and ensuringasecure,
well-maintained, and compliant hostel environment. Gandidates with goad English
communicationand computer knowledgewillbe preferred.

WALK-IN INTERVIEW IN SURAT
Address: 108, Shiok Business Center, Next to Apple Hospital, Udhna Darwaja,
Surat - 395009, Gujarat Date & Time: 12th April 2026 (Sunday), 09:

Interested candidates can apply through

(ON CONTRACTUAL BASIS)

Indualnul Exlemlon Bureuu (INDEXTh) is the investment
5 f

Gujarat. |NDI‘XTh is currently seeking energetic, young and
qualified individuals 0 join the organization.

The application window for the pest of Executive Assistant
closed on 31/03/2025. Now it has been decided to extend the
last date of online application submission till 22/04/2026
Candidates who have already applied earlier need not apply
again.

Eligible and interested candidates may submit their application
online only through wwiw.indextb.com.

INDEXTD

TAGOVE 0F GUIARAT ORGAISSATON)
[1s00201 2012 conitos]

Industrial Extension Bureau
18/2, Udyog Bhavan,
Gandhinagar 382 011. Gujarat

® Experience »

® Fluency in English is must for English Medium Schol.
@ Auractive salary for the right candidate,

.

Contact/Apply to us on the below given Emaik-address.
Email - info.svmsurat@baps.eduin __ WhatsApp No.:-706 906 2151

BAPS Swaminarayan Mandir Campus, Nr. Sardar Bridge, Adaja

Bicirs?

ARl aid, Giuss

We Are

HIRLIG@

AD SALES PROFESSIONALS
Location: Ahmedabad | Exp : 5-10 Years

« Expertise in Advertisement Sales / B2B Marketing
« Strong Communication Skill in English

« Ability to Identify New Business Opportunities

« Target Oriented & Revenue Driven

Interested candidates can send their
Resume on below mail Id or WhatsApp

Contact : 89803 44599

M52 816, YMCA s¢ivl uidi, S.G. s1gfd,
HERUHI, VIHEICIE.

q
deepak.kalal@dbcorp.in ®

WALK IN INTERVIEW
SHC PROJECTS PVT LTD.
Aleading & fastest growing Construction

Company head quarter in Ahmedabad
require for their upcoming
SHC PROJECTS Commercial / Residential Project
PRIVATE LIMITED in Ahmedabad / Jamnagar

™

11316142026 | A2 9:00 4 % 5:00344L m Qual on
s &eza 2 A2z adella (CTEW), gy. roject Managrs / Execution| 11 :Fp'fg»'ﬂfcc"'n
A2 o - sst. Managers. v
312 .17, AMNHEC A5, 62031, 33 B oo e
Sy Projects like Residential /
AASITL , Commerclal / Industrial /
282623 /AR uRie /2R Hospitality etc)
gz 3 flayuiay 10ad A SrEngineers/ Executive [Execution| 02t | ME/BE/BTECH!
Engi IAsst. Engil 1 " DIPLOMA (Civill
(el iRl aledar, 3 aq ‘g o %':;i'}.',,,:s ngpIsee years oy
FAONC mvlkd\mﬂ[v‘m) (E'?erjlen‘:ol_ls CRons_:'m:‘!_k:r;
of Projects like Residentia
Guaiandl sl Commercial / Industrial /
Hospitality etc) AL
Foroman — (Shulloring / Steel) [Exccution] 02 | 111/ Certified |
ars & | 10th Pass &
above | above
Sr. ! [Execution| 02 ITI/10th Pass
(Experience in Construction ears & | & above
BIRLA VISHVAKARMA MAHAVIDYALAYA of Projects like Residential / Ahove
% Sz 2y Commercial / Industrial /
(Engineering College) An Autonomous Institution Hospitality etc)
Managed by Charutar Vidya Mandal ﬁ%ﬁi":&;ﬁ.’ﬂ;fég’?;‘;?"‘ i WU NEBCETEGH
. s i ing/Billi i
Vallabh Vidyanagar-388 120, Ta. & Dist. above
4 = i Sr.Engineers / Executive Planning /| 02to | ME/BE/BTECH/
Anand, Gujarat (INDIA) Engineers Billing | 11 | DIPLOMA (Givil)
(Planning/Billing/QS/BBS) years
REQUIRE STAFF DyManager /Asst. Manager | QA/QC | 11 | MEIBE/BTECH!
years &| DIPLOMA (Civil)
Birla Vishvakarma Mahavidyalaya (Self-finance) above
& . . . Sr. Engineers / Executive QArQc 02to | ME/BE/BTECH/
invites  application for the Teaching staff post. [[Engineers /Asst. Engineers / DIPLOMA (Civil)
5 : Jr. Engi /Lab ici; years | Certified
Qualifications as per AICTE / GTU / UGC norms. |2t Wanager/ Senior Admin | 04to |Any Graduates |
The details of the qualifications, experience along | [Executives/Executives e reeial
with blank application form and other Ex. Army preforred
i : " Senior Executives / HSE |02 to 15| BE/BTECH/BSC/
information can be downloaded from our website Execitives Supervsors | S ::‘udm"“s‘m
wwwbyvmengineeringacin and should be ||Stewards/FirstAider 111/ Cortiied.
N N n . it 06 1 /Dipl -
submitted duly filled in along with attested copies || Sxemsive eagincer U :ﬁg‘-‘;:-‘?:u
g PR jectrica
of the certificates, mark sheets to the Principal at  |{gecricarroreman P | %[ Dploma
p 3 £ g ectrical
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m. years | Certified
p— PRINCIPAL Asst. ManauerISenlov Store | Odto ;ny Graduates |
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Computer/
IT Engineering gt e
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Engineering Address : Hotel Vishal International,
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BANK OF BARODA - NANA FOFALIA BRANCH
Lo Nana Fofalia-391210. Ta. Dabhoi, Dist: Baroda,
20 20z Gujarat. Mobile : 9687689172,

Email : nanfof@bankofbaroda.co.in
APPENDIX IV [See Rule 8 (1)] POSSESSION NOTICE (For Immovable Property)
Whereas, The undersigned being the Authorized Officer of the Bank of Baroda
under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of Powers conferred under Section
13(12) read with (Rule-8) the Security Interest (Enforcement) Rules, 2002, issued a
Demand Notice Dated 10-07-2025 calling upon the Borrowers/Guarantor/
Mortgagor Mrs. Solanki Kusumben Dipakbhai to repay the amount mentioned in
the notice being Rs. 13,04,289.75 (Rupees Thirteen Lakh Four Thousand Two
Hundred Eighty-Nine and Paisa Seventy-Five Only) as on 10-07-2025 (including
interest up to 10.07.2025) with further interest and expenses within 60 days from the
date of notice/date of receipt of the said notice.
The Borrowers/Guarantor/Mortgagor having failed to repay the amount, notice is
hereby given to the Borrowers/Guarantor/Mortgagor and the public in general that
the undersigned has taken Physical Possession of the property described herein
below in exercise of powers conferred on him/her under Section 13(4) of the said Act
read with Rule 8 of the said Rules on this 05th day of April of the year 2026.
The Borrowers/Guarantor/Mortgagor in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be
subject to the charge of the Bank of Baroda, Nana Fofalia Branch for an amount of
Rs. 13,04,289.75 (Rupees Thirteen Lakh Four Thousand Two Hundred Eighty-
Nine and Paisa Seventy-Five Only) as on 10-07-2025 (including interest up to
10.07.2025) and interest plus other charges thereon.
The borrower's attention is invited to provision of sub section (8) of the section 13 of
theAct, in respect of time available, to redeem the secured assets.

DESCRIPTION OF IMMOVABLE PROPERTY

Equitable Mortgage of All that piece & parcel of property being Registration District
Vadodara, Sub District: Karjan at Village Karjan in R.S no. 1281/1 H.R.A. 0-31-36,
Nagar Rachna No. 1, Plot No. 82 Admeasuring 3145.28, Final Plot no. 82, Area
2536.75, City Survey no. 1304, T.P. Scheme No. 1, Plot no. 21, Open Land, Plot
Area 46.00 Sq. Mtrs (495.00 Sgq. Ft.) situated at Village: Karjan, Ambika Nagar
Society, Juna Bazar, Near Nani Railway Fatak in the Registration District
Vadodara, Gujarat belonging to Mrs. Solanki Kusumben Dipakbhai and bounded
as: East: - Property of Plot No. 22, West: - Property of Plot No. 20, North: - 6.00
Mtrs Wide Road, South: - Property of Plot No. 12.

DATE: 05.04.2026
PLACE : Vadodara

E

Sd/- Authorized Officer,
Bank of Baroda

Bldg. No. 2, Unit No. 201-202A & 200-202B, Gr. Floor,

Solitaire Corporate Park, Andheri Ghatkopar Link Road,

Chakala, Andheri (East), Mumbai-400 093.
APPENDIX-IV-A

PUBLIC NOTICE FOR E-AUCTION - SALE OF IMMOVABLE PROPERTY

WHE(F?;/-?SN Rule 8(6) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002)

dSREC

{India) Limited

ASREC (India) Ltd. is a Securitisation and Asset Reconstruction Company (hereinafter referred to as
"ASREC") and secured creditor of the borrower named, Oasis Tradelink Ltd. by virtue of Assignment
Agreement dated 25.03.2025 executed with U.V. Asset Reconstruction Company Ltd. and has
acquired the secured debt of Oasis Tradelink Ltd. and its mortgagor/ex-director/Guarantor, Mr. Snehal
Patel, along with underlying securities from U.V. Asset Reconstruction Company Ltd., assignee of
original lender viz. Centrum Financial Services Ltd.

The Authorised Officer of ASREC (India) Ltd. in exercise of powers conferred under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI)
and Security Interest (Enforcement) Rules, 2002, had issued a demand notice dated 07.10.25 u/s.
13(2) of the said Act calling upon the mortgagor/guarantor to repay sum of Rs.12,77,30,808/-
(Rupees Twelve Crore Seventy Seven Lakh Thirty Thousand Eight Hundred and Eight only) in
respect of Receivables Discounting Facility, due and payable as on 24.03.2025, with further interest
at contractual rate, after adjusting recovery made if any, in respect of the advances granted by the
original lender viz. Centrum Financial Services Ltd. assignor to U.V. Asset Reconstruction Company
Ltd., to the Borrower, within the stipulated period of 60 days.

As the Guarantor/mortgagor, have failed to pay as per the said Demand Notice dated 07.10.25 under
section 13 (2) of the said Act, pursuant to notice served upon the guarantor/mortgagor and in exercise
of the powers conferred under section 13(4) read with Enforcement of Securities (Interest) Rules,
2002, the Authorised Officer of ASREC (India) Ltd. took possession of the property more particularly
described below on 23.12.2025.

Pursuant to Assignment Agreement dated 25.03.2025, ASREC (India) Ltd., has acquired the financial
assets of aforesaid borrower from U.V. Asset Reconstruction Company Ltd. with all rights, title and
interest together with underlying security interest u/s. 5 of the SARFAESI Act, 2002.

As the abovementioned Guarantor/mortgagor have failed to pay the entire outstanding amount as per
said demand notice and pursuant to aforesaid assignment by U.V. Asset Reconstruction Company
Ltd. in favour of ASREC (India) Limited., the Authorized Officer of ASREC (India) Ltd., now intends to
sell the below mentioned properties for recovery of the dues.

Notice is hereby given to the public in general and Guarantor/mortgagor in particular that the
Authorised Officer of ASREC (India) Ltd. hereby intends to sell the below mentioned secured
properties for recovery of dues and hence the tenders/bids are invited from general public for the
purchase of the secured property described below. The property shall be sold strictly on “As is where
is”, “Asis whatis”, “As is whatever there is” and “No Recourse basis”

Property Description as : Located at - “Shilpa Exotica”, New Survey No. 546 (Old Consolidated
Survey No. A/3), New Block No. 544 Old Consolidated Survey No. M/3 paiki 42, New Survey No.
546 (Old Consolidated Survey No. 44/3), New Survey No. 546 (0ld Consolidated Survey No.
T14/3) located at mouje: Nadan, Taluka: Kadi, District and Sub District: Mehsana. Owned by Shri
Snehal Bharatbhai Patel. Description of Plots given below:

Sr.|  Plot no. Plot no. as per Sale | Land |Reserve Price| Earnest Bid
No| demarcated Deed area (Sq.| (inRs.) Money  |Increment
at site Yds.) (Sq. Yds.) |Deposit (EMD)| (Rs.)
(Rs.)
1 3 Plotbearing no. 3 1160 | 44,40,915/- | 4,44,092/- | 25,000/~
2 68A Plotbearing no. 79 505 | 19,33,330/- | 1,93,333/- | 25,000/-
3 58A Plotbearing no. 60 310 | 11,86,797/- | 1,18,680/- | 25,000/-
4 54 Plotbearing no. 55 620 | 23,73,593/- | 2,37,359- | 25,000/-
5 55 Plotbearing no. 56 620 | 23,73,593/- | 2,37,359- | 25,000/-
6 57B Plotbearing no. 59 310 | 11,86,797/- | 1,18,680/- | 25,000/
7 75A Plotbearing no. 93 310 | 11,86,797/- | 1,18,680/- | 25,000/-
8 77A Plotbearing no. 97 310 | 11,86,797/- | 1,18,680/- | 25,000/
9 77B Plotbearing no. 98 310 | 11,86,797/- | 1,18,680/- | 25,000/-
10 78B Plotbearing no. 99 335 | 12,82,505/- | 1,28,251/- | 25,000/
11 79A Plotbearing no. 101 425 | 16,27,060- | 1,62,706/- | 25,000/-
12 79B Plotbearing no. 102 420 | 16,07,918/- | 1,60,792/- | 25,000/-
13 84 Plot bearing no. 107 410 15,69,634/- | 1,56,963/- | 25,000/-
14 85 Plotbearing no. 108 830 31,77,552/- | 3,17,755/- | 25,000/-
15 88 Plotbearing no. 111 675 | 25,84,153/- | 2,58,415/- | 25,000/-
16 89 Plot bearingno. 112 775 29,66,990/- | 2,96,699/- | 25,000/-
17 92 Plotbearing no. 115 575 [ 22,01,315- | 2,20,132/- [ 25,000/~
18 106 Plotbearing no. 135 450 | 17,22,769/- | 1,72,277/- | 25,000/~
Total 9,350 |3,57,95,307/- 35,79,531/-

DATE & TIME OF E-AUCTION: 24.04.2026 between 11.00 a.m. to 12.00 p.m.

(With unlimited auto time extension of 5 minutes each, till the sale is concluded)

Inspection of Property: (with prior appointment) On 16.04.2026 from 12.00 p.m. to 2.00 p.m.
LAST DATE FOR SUBMISSION OF BID FORM: 23.04.2026 upto 4.00 p.m.

TERMS & CONDITIONS:

1. Auction will be held plotwise for the entire property as stated above on “As is where is”, “As is what
is” and “As is Whatever There is” and No Recourse basis”. However bidders who are interested in
bidding for multiple plots, should submit their bids separately for each plot, clearly indicating the Plot
number for which the bid is being submitted.

2. E-auction will be conducted under “online electronic bidding” through ASREC's approved service
provider E-Procurement Technologies Pvt. Ltd. (Auction tiger) on the website:
https:/sarfaesi.auctiontiger.net (web portal of E-Procurement Technologies Pvt. Ltd. (Auction
tiger)). E-auction tender document containing online e-auction bid form, declaration, General Terms
and Conditions of online e-auction sale are available on the website: www.asrecindia.co.in and
https://sarfaesi.auctiontiger.net. The intending bidder shall hold a valid e-mail address. The contact
details of E-Procurement Technologies Pvt. Ltd. (Auction tiger) - Mr. Ram Sharma, Mobile: +91
8000023297, Help Line No.: (+91- 9265562821/9265562818, Email support@auctiontiger.net &
ramprasad@auctiontiger.net.

3. Registration of the enlisted bidders will be carried out by the service provider and the user ID or
Password will be communicated to the bidders through e-mail. The bidders will be provided
necessary training on e-auction free of cost. Neither ASREC nor the service provider will be
responsible for any lapses/failure on the part of bidder on account of network disruptions. To ward off
such incidents, bidders are advised to make all necessary arrangements such as alternative power
back-up etc.

4. The particulars given by Authorized Officer are stated to the best of his knowledge, belief and
records. Authorized Officer shall not be responsible for any error, misstatement or omission etc. The
intending bidders should make their own independent enquiries regarding encumbrances, title of
property put on auction and claims/rights/dues affecting the property prior to submitting their bids.
The E-auction advertisement does not constitute and will not be deemed to constitute any
commitment or any representation of ASREC. The property is being sold with all existing
encumbrances whether known or unknown to ASREC. The Authorized Officer / Secured Creditor shall
not be responsible in any way for any third-party claims/ rights/views.

5. Auction will be held for the entire property as stated above on “As is where is”, “As is what is” and
“As is Whatever There is” and No Recourse basis”. The property shall not be sold below reserve price
and sale is subject to confirmation of ASREC India Ltd, the secured creditor. Bids in the prescribed
format given in the tender document shall be uploaded on the website of E-Procurement
Technologies Pvt. Ltd. (Auction tiger). viz. hitps:/sarfaesi.auctiontiger.net on or before 23.04.2026
upto 4.00 p.m. The bid form or EMD received late for any reason whatsoever will not be entertained.
Bid without EMD shall be rejected summarily. The bid form or EMD received late for any reason
whatsoever will not be entertained. Bid without EMD shall be rejected summarily.

6. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part of sale
consideration and the EMD of unsuccessful bidders shall be refunded in the same way. The EMD shall
not bear any interest. The bidders are requested to give particulars of their bank account to facilitate
quick and proper refund.

7. The successful bidder shallimmediately i.e., on the same day or not later than next working day, as
the case may be, deposit 25% of the sale price (inclusive of EMD amount deposited) to the Authorised
Officer and in default of such deposit, EMD will be forfeited and the property shall be sold again.

8. The balance amount of the sale price shall be paid on or before 15th day of confirmation of sale of
the property or such extended period as may be agreed upon in writing between the secured creditor
and successful bidder. In default of payment within above stipulated time period, the deposit shall be
forfeited and the property shall be resold and the defaulting purchaser shall forfeit all claims to the
property orto any part of the sum for which it may be subsequently sold.

9. The sale shall be subject to rules/conditions prescribed under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002.

10. The Bid without EMD amount and or/less than the Reserve price shall not be accepted/ confirmed.
11. The intending purchasers / bidders are required to deposit EMD amount either through NEFT /
RTGS in the Account No.: 8000248965, with Indian Bank, Andheri East Branch, IFSC Code :
IDIB000A633 Name of the Beneficiary : ASREC PS-09/2024-25 TRUST, or by way of Demand Draft
drawn in favour of ASREC-PS-09/2024-25 TRUST drawn on any Nationalized or Scheduled Bank and
payable in Mumbai.

12. The interested bidders can inspect the property on 16.04.2026 from 12.00 p.m. to 02.00 p.m.
Contact Details: Mr. Harshad Garude - Cell No. 9594692251, 022-61387060, Mr. Jagdish Shah —
Landline no. 022-61387042, may be contacted for any query.

13. The Authorised officer has every right to accept or reject any or all offers and/or modify any
terms/conditions without assigning any reasons thereof.

14. The successful bidder would bear the charges/fees payable for registration, stamp duty,
registration fee, incidental expenses etc. as applicable as per law.

15. On compliance of the terms and condition of sale and on confirmation of the sale the Authorised
Officer shallissue CERTIFICATE OF SALE in favour of the successful Bidder.

16. In the event the auction scheduled hereinabove fails for any reason whatsoever, ASREC has the
right to sell the secured asset under auction through this Notice by way of PRIVATE TREATY or under
the provisions of Rule 8(5) of the Security Interest (Enforcement) Rules and the SARFAESI Act, 2002
17. The highest bid will be subject to approval of the secured creditor/Authorised Officer.

THIS NOTICE SERVE AS 15 (FIFTEEN) DAYS NOTICE TO THE BORROWERS & JOINT/CO-
BORROWERS/SURETY FOR SALE OF SECURED PROPERTY UNDER RULES 8(6) & 9(1) OF
SARFAESI ACT AND SECURITY INTEREST (ENFORCEMENT) RULES ON THE ABOVE MENTIONED
DATE IF THEIR OUTSTANDING DUES ARE NOT PAID IN FULL.

Date: 09.04.2026
Place: Mumbai

Sd/-
Authorized Officer,

PUBLIC NOTICE FOR TITLE AND LOSS OF ORIGINAL DOCUMENTS

All that piece and parcel of Plot No.F-2 admeasuring 780.00 sq. mts. located within Udyog
Industrial Estate situated at land bearing Survey No.22/1-A, 22/2, 22/3, 22/4/ 2411, 24/2,
28/1,28/2,28/2-A, 28/2-B, 28/3, 28/4, 28/5, 28/5-A, 28/5-B, 28/6, 28/7, 28/8, 28/9, 29/1-A,
32/1,32/2,32/3,32/4,32/5, 35/6, 32/7, 32/8, 32/9, 32/10, 32/11, 32/12, 32/13, 32/9, 32/14,
32/14-A, 13/14-B, 32/15, 32/16, 32/17, 32/18, 32/19, 32/19-A, 32/20, 32/21, 32/22, 32/23,
33/1, 33/1-A, 33/2, 33/3, 33/4, 33/5, 33/6, 33/7, 33/8, 33/9, 33/10, 33/11, 33/12, 33/13,
33/14, 33/15, 33/16, 33/17, 33/18, 33/19, 33/20, 33/21, 33/22, 33/23, 33/24, 33/25, 33/26,
22/26-A, 33127, 33128, 33/28-A, 33/29, 33/20, 33/31, 33/32, 33/33, 33/34/ 34/1, 34/1-A,
3412, 3412-A, 3413, 34/5, 34/6, 34/7, 34/8, 3419, 3111, 31/2, 32/3, 31/3-A of Village:
Ringanwada, Nani Daman, Daman is owned by Chemco Plast A Partnership firm. That
after obtaining the title report from me the owner have informed us that (1) Original
Registered Agreement to Lease Sr. No. 1418/1999, Dt. 24/11/1999 along with its
registration receipt, (2) Original Registered Lease deed Sr. No. 844/2001 dated 7/8/2001
along with its registration receipt, (3) Original Allotment Letter dt.1/11/1999 &
dt.5/10/1999, (4) Original Possession Letter dt.24/12/1999 are all lost and are not
available with the owner. Hence if any Person, Bank, Government or semi-government
body etc. have any charge, lien, etc on the said property then the same shall inform me
within the 7 days and if no objection is received, then my client shall have every right to
believe that nobody has any right, title, objection, etc.. on above property and will proceed
further with the loan proceedings. Dt. 08/04/2026

406, Autograph The Commercial Hub,Ankitrai R surana

Opp. Rajhans Olympia, Bhatar Road,
Surat. (M) 98791-79110

Advocate

-:: PUBLIC NOTICE::-

We would like to inform General public that the details of owner mansion in Colum no.
1 of schedule, moreover the details of the property mansion in Colum no. 2 of schedule
and details of lost of original documents mansion in Colum no. 3 of schedule are been lost
by current owner. That the both the Current owner has informed us that, the following
documents as described in schedule are been lost by respective owners and that never
ever it is used as security for obtaining any financial assistance by him or anyone else.

Any person or persons, society, institution, group, trust, banks, etc. owning any rights
of ownership or possession or lien or claim of whatsoever nature in respect thereof are
hereby informed to raise any such rights or claims, all within a period of 14 (Fourteen)
days from the date of publication of this notice personally before the undersigning along
with all documentary proof in original, upon expiry of which, no rights or claims of nature
shall be entertained.

-:: Schedule ::-
Property Description

Revenue Survey No.44, Block No.43
admeasuring 37029 sq.mtrs. Non-Agriculture
industrial land known as “Vidhata Industries
Part-2",Plot No. 125 (as per 7/12 and K.J.P.
Block No. 43/A/125) Admeasuring 216.77
sq. yard i.e. 181.25 sq.mtr and undivided
share Admeasuring 50.60 sg.mtr and above
ground floor + First floor + Second floor +
Third floor + Fourth floor construction built
up area 896.07 sq. mtrs. situated at Village-
Haripura, Ta- Palsana, Di- Surat.
Revenue Survey No.44, Block No.43
admeasuring 37029 sq.mtrs. Non-Agriculture
industrial land known as “Vidhata Industries
Part-2",Plot No. 124 (as per 7/12 and K.J.P.
Block No. 43/A/124)Admeasuring 225.06 sq.
yard i.e. 188.18 sq.mtr and undivided share
and above ground floor + First floor + Second
floor + Third floor + Fourth floor construction
built up area 896.07 sq. mtrs. Situated at
Village- Haripura, Ta- Palsana, Di- Surat.
Revenue Survey No.44, Block No.43
admeasuring 37029 sq.mtrs. Non-Agriculture
industrial land known as “Vidhata Industries
Part-2",Plot No. 124/A (as per 7/12 and K.).P.
Block No. 43/A/124/A)Admeasuring 220.91
sq. yard i.e. 184.71 sq.mtrs and undivided
share Admeasuring 51.57 sq.mtrs and above
ground floor + First floor + Second floor +
Third floor + Fourth floor construction built
up area 896.07 sq. mtrs. situated at Village-
Haripura, Ta- Palsana, Di- Surat.

OFFICE:- C/205, 2nd Floor, Sapphire Business
Hub, Near Madhuvan Circle, L.P. Savani Road,
Adajan, Surat- 395009. M.98795 23900

Name of Owner
Kailashben
Pravinbhai
Thummar

Details of Missing Documents
Original Sale Deed No. 2523,
dated- 25/10/2010 and it’s Original j
Registration Fees Receipt

Original Sale Deed No. 3635,
dated- 12/10/2011 and it’s Original j
Registration Fees Receipt

Mayurikaben
Manishbhai
Thummar

Jalpaben
Alpeshbhai
Thummar

Original Sale Deed No. 2522,
dated- 25/10/2010 and it’s Original
Registration Fees Receipt

Vijaybhai G. Ajmera

Advocate

The Mehsana Urban Co-op. Bank Ltd.
(Multi State Scheduled Bank

Head Office : Corporate Building, Highway,
Phone No. : (02762) 257233, 257234

ehsana-384002.

POSSESSION NOTICE
[Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002]
Whereas
The undersigned being the Authorised Officer of The Mehsana Urban Co
Operative Bank Ltd. under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest (Second) Act, 2002 and in exercise
of powers conferred under Section 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a Demand Notice dated 10.07.2025
calling upon the Borrower RIYA CARS PRIVATE LIMITED Director/s (1)
PANKAJKUMAR VAGHAJIBHAI CHAUDHARI (2) ALPESHKUMAR DINESHBHAI
PATEL (3) RONAKKUMAR R. PATEL Guarantor/s (1) MAHESH KANTILAL PATEL
(2) KALPESHBHAI DAHYALAL PATEL (3) MONABEN PANKAJBHAI CHAUDHARI
to repay the amount mentioned in the notice being Rs.15,76,89,602.00
(Rupees Fifteen Crore Seventy Six Lakh Eighty Nine Thousand Six Hundred
Two Only ) within 60 days from the date of receipt of the said notice.

The Borrower having failed to repay the amount, notice is hereby given to the
Borrower and the publicin general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on
him/her under sub section (4) of Section 13 of the said Act read with Rule 8 of
the Security Interest (Enforcement) Rules 2002 on this 07th Day of April of
theyear2026

The Borrower/Guarantor/Mortgagors in particular and the public in general
is hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of The Mehsana Urban Co-Operative
Bank Ltd. for anamount of Rs.15,76,89,602.00 (Rupees Fifteen Crore Seventy
Six Lakh Eighty Nine Thousand Six Hundred Two Only ) and interest thereon
atthe contractual rate plus cost, charges and expenses till date of payment.
The borrower's attention is invited to sub-section (8) of Section 13 in respect
of time available to redeem the secured assets.

Description of the Immovable Property
Property Owner : Chaudhari Pankajkumar Vaghajibhai
Property Description : Property Consisting Non Agricultural land for Open use,
admeasuring 3302.00 Sg.Mtrs. In New R.S. No. 206 (Old R.S.No. 110 Paiki)
Situated within the limit of Mevad, Ta.Dist. Mehsana.Boundry of Property are
asunder.
Address Of Property : R.S. No. 206,0pp-Goga Bio diesel pump, ahmedabad
mehsana Highway, Mevad, Ta & Dist:Mehsana
Boundary Of Property : North : Adj Block No. 112, South : Neliya and Block No.
108, East : Revenue Block No. 495 Paiki, West : AdjBlock No. 111.

( Sunilkumar H. Patel )
Authorised Officer

Date : 07/04/2026

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Miki Maize Milling Private Limited
Operating In Food Processing Industry at 59, GIDC,
Ta. Cambay, Kansari, Gujarat-388630
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1| Name of the corporate debtor along with | Miki Maize Milling Private Limited
PAN & CIN/ LLP No. CIN : U15490GJ2007PTC052354

PAN: AAFCM3870Q

59, GIDC, TA. Cambay, Kansari, Gujarat-
388630

http:/lwww.miki.co.in/

Plot No. 52, 53, 54 & 59, GIDC, TA.
Cambay, Kansari, Gujarat 388630

Semi Wet Processing Mill - Capacity - 240
tons/per day

Rs. 22,24,52,900 (As per the latest available
Audited Financial Statements of FY 2022-23)

2 | Address of the registered office

3 | URL of website

4 | Details of place where majority of
fixed assets are located

5 | Installed capacity of main
products/services

6 | Quantity and value of main products/
services sold in last financial year

7 | Number of employees / workmen NIL
8 | Further details including last available Can be sought by writing an email to the
financial statements (with schedules) of two | RP at

years, lists of creditors, are available at URL : | cirp.mikimaize@gmail.com

9 | Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL :

Last date for receipt of expression of interest

Date of issue of provisional list of
prospective resolution applicants

Last date for submission of objections
to provisional list

Date of issue of final list of prospective
resolution applicants

Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

Last date for submission of resolution plans
Process email id to submit Expression of Interest

Can be sought by writing an email to the
RP at cirp.mikimaize@gmail.com

24th April, 2026
4th May, 2026

1
1

=]

=

1

N

9th May, 2026

1

w

19th May, 2026

1

Sy

25th May, 2026

1
1

o

24th June, 2026
cirp.mikimaize@gmail.com
CA SUNIT JAGDISHCHANDRA SHAH
Resolution Professional
Miki Maize Milling Private Limited (IN CIRP)
IP Registration No: IBBI/IPA-001/IP-P00471/2017-18/10814
801-802, 8th Floor, Abhijeet-1, Mithakali Six Roads,

=

Date : 09.04.2026
Place : Ahmedabad

Navrangpura, Ahmedabad-380006

The Mehsana Urban Co-op. Bank Ltd.

Multi State Scheduled Bank
ehsana-384002.

Head Office :(Corporate Building, Highway,
Phone No. : (02762) 257233, 257234

POSSESSION NOTICE

[Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002]

Whereas

The undersigned being the Authorised Officer of The Mehsana Urban Co
Operative Bank Ltd. under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest (Second) Act, 2002 and in exercise
of powers conferred under Section 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a Demand Notice dated 10.07.2025
calling upon the Borrower RIYA CARS PRIVATE LIMITED Director/s (1)
PANKAJKUMAR VAGHAJIBHAI CHAUDHARI (2) ALPESHKUMAR DINESHBHAI
PATEL (3) RONAKKUMAR R. PATEL Guarantor/s (1) MAHESH KANTILAL PATEL
(2) KALPESHBHAI DAHYALAL PATEL (3) MONABEN PANKAJBHAI CHAUDHARI
to repay the amount mentioned in the notice being Rs.15,76,89,602.00
(Rupees Fifteen Crore Seventy Six Lakh Eighty Nine Thousand Six Hundred
Two Only) within 60 days from the date of receipt of the said notice.

The Borrower having failed to repay the amount, notice is hereby given to the
Borrower and the publicin general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on
him/her under sub section (4) of Section 13 of the said Act read with Rule 8 of
the Security Interest (Enforcement) Rules 2002 on this 07th Day of April of
theyear2026

The Borrower/Guarantor/Mortgagors in particular and the public in general
is hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of The Mehsana Urban Co-Operative
Bank Ltd. for anamount of Rs.15,76,89,602.00 (Rupees Fifteen Crore Seventy
Six Lakh Eighty Nine Thousand Six Hundred Two Only ) and interest thereon
atthe contractual rate plus cost, charges and expenses till date of payment.
The borrower's attention is invited to sub-section (8) of Section 13 in respect
of time available to redeem the secured assets.

Description of the Immovable Property
Property Owner : Chaudhari Pankajkumar Vaghajibhai
Property Description : Property Consisting Non Agricultural land for Small
Center purpose,admeasuring 1769.00 Sq.Mtrs. In New R.S. No. 207 (Old
R.S.No. 108 Paiki) Situated within the limit of Mevad, Ta.Dist.
Mehsana.Boundry of Property are as under.
Address Of Property : R.S. No. 207,0pp-Goga Bio diesel pump, ahmedabad
mehsana Highway,Mevad,Ta & Dist:Mehsana
Boundary Of Property: North : Revenue Block No. 110, South : Waste land of
Neliya, East : Ahmedabad Mehsana Highway, West : Neliya.
( Sunilkumar H. Patel )
Authorised Officer
(The Mehsana Urban Co Operative Bank Ltd)

Date : 07/04/2026
Place : MEHSANA

'%fs‘ﬁﬁﬁimwmm
TENDER NOTICE

BarodaSun Technologies Ltd. (Wholly owned subsidiary of Bank of
Baroda) invites Request for Proposal for Selection of Technology
Service Provider for Implementation, Integration & Support of ONDC
Platform.
Last date of Bid submission 30" April, 2026. For details visit Tender
section of our website " www.barodasuntechnologies.com".

MD & CEO
(BSTL)

Place: Mumbai
Date: 09.04.2026

@/» TATA CAPITAL HOUSING FINANCE LTD.

Regd. Office : 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam
ATA Marg, Lower Parel, Mumbai 400013. CIN No. U67190MH2008PLC187552.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Rule 8(1) of the Security Interest Enforcement Rules, 2002)
Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing
Finance Limited., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002, issued
ademand notice dated as below calling upon the Borrowers to repay the amount
mentionedin the notice within 60 days from the date of the said notice.

The borrower, having failed to repay the amount, notice is hereby given to the borrower, in
particular and the public, in general, that the undersigned has taken Possession of the
property described herein below in exercise of powers conferred on him under section
13(4) of the said Act read with rule 8 of the said Rules.

The borrower, in particular, and the publicin general, are hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the TATA
Capital Housing Finance Limited, for an amount referred to below along with interest
thereon and penalinterest, charges, costs etc. from date of demand notice.

The borrower’s attention is invited to provisions of sub-section (8) of Section 13 of the Act,
inrespectoftime available, to redeem the secured assets.

Loan | Memeoroun® | Amnts [ BOMISD |
Alc No. Legal Representative(s) Notice Possession | 1/Pe
Surekha Dineshbhai Patel
9690674 (Borrower), Rs. 12-12-2025 | Symbolic
Vikash Dineshbhai Patel 7,40,964/- | 07-04-2026 | Possession
(Co-borrower)

Description of the Secured Assets/immovable Properties/Mortgaged Properties:
Allthe rights, piece and parcel ofimmovable property bearing Flat No. B 202 on the
Second Floor of Building No. B in the residential scheme known as “RADHE
KRISHNA RESIDENCY”, constructed on non agricultural land bearing Revenue
Survey No. 96/3A, Block No. 157, admeasuring 0 Hectare - 89 Are - 03 Sq. Mtrs.,
forming part of Final Plot No. 136 of T.P. Scheme No. 69 (Godadara-Dindoli)
admeasuring 6232.00 Sq. Mtrs., together with the said flat admeasuring 59.48 Sq.
Mtrs. built up area (54.90 Sq. Mtrs. carpet area) and undivided proportionate share
in the land beneath the building, along with all internal and external rights
appurtenant thereto, situate at Moje Village: Dindoli, Sub District: Udhna, City:
Surat, District: Surat, Gujarat.

10009829 & Anil Karansingh Rs. 9,51,412/-
Vishvakarma (Borrower), & 1. )
TCHINO21600 | *ingiraben Karansingh | Rs.249986- | SXOT2020 | Symbolc
10570092 Vishwakarma & 07-04-2026 | Possession
(Co-borrower) Rs.1,58,100/-

Description of the Secured Assets/immovable Properties/Mortgaged Properties:
All the piece & parcel of Inmovable property bearing Flat No. E/3-303 on the Third
Floor of Building No. “E/3” as per site (As per approved plan Building No. B/4) of
which area admeasuring 542 sq. feet i.e., 50.37 sq. mts. as per Built up area, along
with Undivided share proportionate sharein the underneath land and allinternal and
external rights thereto of the premises/campus known as “SWAPNA SHRUSHTI
RESIDENCY”, constructed on non-agricultural land, bearing Old Revenue Survey
No. 153, New Revenue Survey No. 113 admeasuring 43403 sq. mts., Draft T.P.
Scheme No. 48 (Bhestan), F.P. No. 7 admeasuring 31,409 sg. mts. Paiki Part - A
admeasuring 25069.89 sq. mts. Paiki on Northern Side, Situated at Moje: Bhestan,
Ta: Choryasi, Dist: Surat of Gujarat. Bounded as follows: - East : Adj. Land, West :
Building No. E/4, North : Building No. E/2, South : Society Road.

TCHINO021600 .

0100101208 & | Ravi Kumar (Borrower), Rs.4$2979/

TCHHF021600 | Vimla Devi, Rakesh B Rs.6.18.247)- 06-01-2026 | Symbolic
0100103456 & | Kevat & Ram Prakash Y 07-04-2026 | Possession
T&"('_B(L)gg;ggo (Co-borrowers) Rs.14,01,869)

Description of the Secured Assets/immovable Properties/Mortgaged Properties:
All the piece & parcel of Immovable property bearing Bungalow No. A-233 (As Per
Revised Plan W-233) admeasuring 76.48 sq. mts., Along With 91.20 sq. mts.
Construction, in " Shubham Bunglow of the premises/campus known as Laxmivilla
Township", Situate at Block/Revenue Survey No. 392, 393, 394, 395, 426/P, 428/P,
429,430, 431,432,433, 434/P, 435, 436/P, 439/P, 440/P, 441/P, 442, 443, 444, 445,
446,447,448, 449, 450, 451, 452, 453, 454, 455, 456, 457, 458, 459/P, 460/P, 461,
462,463, 464, 465/P, 466, 471/P, 594/P, 595/P, 615/P, 616/P, 619 of Moje Talangpur
and Block/Revenue Survey No. 234, 469, 470/P, 472, 478/P, 479/P, 480, 481, 482,
483, 484, 485/P, 487/P, 488/P, 499, 498, 499/P, 501/P, 500, 503/P, 503/P, 504, of
Moje Umber Paiki as per Plan Sub Plot No. 1-H-1 to H-45, Situated at Moje Village:
Umbher - Talangpur, Taluka: Choryasi, District: Surat City of Gujarat.

Mantosh Ramchandra

Place : MEHSANA (The Mehsana Urban Co Operative Bank Ltd)

Navigate
markets
with
focused
insight.

10677322 &
10083394

Sharma (Borrower),
Sapna Mantosh Sharma
(Co-borrower)

06-01-2026
07-04-2026

Symbolic

Rs.2,66,082/-
& .
Possession

Rs.8,53,242/-

Description of the Secured Assets/immovable Properties/Mortgaged Properties:
All rights piece and parcel of immovable property bearing Flat no. B/3/306 (H/306
On 3rd Floor in H wing as per Booking plan) having a built up area of 39.09 Sq. Mtrs
along with proportionate share in undivided land of the entire building admeasuring
22.20 Sq. Mtrs located on 3rd floor of B-3 Wing of building ‘B’ in the
Premises/Scheme known as ‘RISHIKESH ENCLAVE' constructed on non-
agricultural land meant for redidential and commercial purpose admeasuring
755.60 Sq. Mtrs bearing Final Plot no 57/A and 57/B, New Final Plot no. 106, T.P.
Scheme no. 40 (Limbayat- Dindoli), Block no. 475, Revenue Survey no. 330/2,
mouje Village: Dindoli, Sub District: Surat City, District: Surat, Gujarat.

Date : 09-04-2026 Sd/- Authorized Officer
Place : Gujarat For Tata Capital Housing Finance Limited

Get daily sector trends,
market movers,

OFFICE OF THE RECOVERY OFFICER-I/11

Ellisbridge, Ahmedabad-380 006.
FORM NO. 14 [See Regulation 33(2)]

and Rule 2 of Second Schedule of the Income Tax Act - 1961.

DEBTS RECOVERY TRIBUNAL, AHMEDABAD (DRT-II)
3rd Floor, Bhikhubhai Chambers, 18, Gandhikunj Society,

DEMAND NOTICE (THROUGH PAPER PUBLICATION)

Notice under Section 25 to 28 of the Recovery of Debts and Bankruptcy Act, 1993

and sharp insights —
every day with

The Compass in
Business Standard.

To book your copy,
SMS reachbs to
57575 or email

RC No. 45/2025

order@bsmail.in

PUNJAB NATIONAL BANK
VERSUS

TimeLine ERP India Private Limited, "~

Shyam Nivas Flats, Near Urmi Char Rasta, Opp: Productivity Road, Alkapuri, Vadodara 390007, Gujarat.

ROC Bhavan, Opp. Rupal Park Nr. Ankur Bus Stop, Naranpura, Gujarat

In the matter of sub-section (4) of section 13 of the CompaniesAct, 2013

CIN-U72900GJ2012PTC069545SB1

Email- rupesh@gmail.com |Contact n0.9714659599

NOTICE
FORM NO. INC. 26

[Pursuant to the Rule 30 of the Companies (Incorporation)
Rules, 2014] Change of Registered Office of TIMELINE ERP
INDIA PRIVATE LIMITED from the “State of Gujarat” to the
“State of Maharashtra”

Before the Central Government Hon’ble Regional Director,
North Western Region, Ahmedabad Ministry of Corporate
Affairs

Ahmedabad — 380013

ASREC (India) Ltd.

. JANKI IMPEX HIRPARA
0,

C.D. No. 1: Janki Mayurbhai Hirpara (Prop. of Janki Impex - PAN No. AOUPH8904C),
Address: 425, Nakshatra-VIl, Bapasitaram Chowk, Raiya Road, Rajkot - 360005. Also at: 3/C,
SIDC Road, National Highway-27, at Shapar (Veraval), Taluka: Kotda, Sangani. Also at: 303,
Ashopalav Spring, kalawad Road, Rajkot.

C.D. No. 2: Maganbhai Gordhanbhai Hirpara (PAN No. AACPH2016F)

Address: Kharavad Plot, Opp. Ravi Pan, Dhoraji, Rajkot - 360410.

C.D. No. 3: Muneshbhai Maganlal Hirpara (PAN No. ABOPH9857R)

Add.: B-1302, Vasant Vihar, Nr. Patidar Chowk, Sadhuvasvani Road, Rajkot-360005.

This is to notify that as per the Recovery Certificate issued in pursuance of orders passed
by the Presiding Officer, DEBTS RECOVERY TRIBUNAL AHMEDABAD (DRT-2) in
0A/1180/2022 an amount of Rs. 1,26,58,643.26 (Rs. One Crore Twenty Six Lakhs Fifty
Eight Thousand Six Hundred Forty Three and Paisa Twenty Six Only) (Less Recovery if
any) along with pendentellite and future interest @8.40% Simple interest yearly w.e.f.
16.09.2022 till realization and costs of Rs. 1,54,000.00 (Rs. One Lakhs Fifty Four
Thousand Only) has become due against you (Jointly and severally/fully/limited).

2) You are hereby directed to pay the above sum within 15 days of the receipts of the
notice, failing which the recovery shall be made in accordance with the Recovery of Debts
Due to Banks and Financial Institutions Act, 1993 and Rules there under.

3) You are hereby ordered to declare on an affidavit the particulars of your assets on or
before the next date of hearing.

4) You are hereby ordered to appear before the undersigned on 06.07.2026 at 10:30 a.m.
for further proceedings.

5) in addition to the sum aforesaid, you will also be liable to pay.

(a) Such interests as is payable for the period commencing immediately after
this notice of the certificate/execution proceedings.

(b) All costs, charges and expenses incurred in respect of the services of this notice
and warrants and other processes and all other proceedings taken for recovering the
amount due.

Given under my hand and seal @
of the Tribunal, this 25.03.2026.

Recovery Officer, Debts Recovery
Tribunal Ahmedabad (DRT-2)

Business Standard
Insight Out

and clause(a) of sub-rule 30 of the Companies (Incorporation) Rules,

AND
In the matter of TIMELINE ERP INDIA PRIVATE LIMITED having its
Registered Office at SB-1 Shyam Niwas Flats, Near Urmi Char
Rasta,Opp. Productivity Road, Alkapuri, Vadodara- 390007, Gujarat

CIN:U72900GJ2012PTC069545 .
............. Applicant Company

NOTICE SEEKING OBJECTIONS FOR SHIFTING OF REGISTERED OFFICE

Notice is hereby given to the General Public that the Applicant Company proposes
to make application to the Hon’ble Regional Director North Western Region,
Ahmedabad under Section 13 of the Companies Act, 2013 seeking confirmation of
alteration of the Memorandum of Association of the Applicant Company in terms of
the Special Resolution passed on Saturday, 15th November 2025, to enable the
Applicant Company to change its Registered Office from the State of Gujarat to the
State of Maharashtra within the Jurisdiction of ROC, Mumbai, Maharashtra.

Any person whose interest is likely to be affected by the proposed change of the
Registered Office of the Company may deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investor complaint form or cause to be delivered or send
by registered post of his/her objections supported by an affidavit stating the nature
of his/her interest and grounds of opposition to Hon’ble Regional Director, North
Western Region, Ahmedabad as Address Given Below within Twenty One (21)
days from the date of publication of this notice.

Hon'ble Regional Director, North Western Region, Ahmedabad,Ministry of
Corporate Affairs, ROC Bhavan, Opp. Rupal Park, Nr. Ankur Bus Stop, Naranpura,
GujaratAhmedabad — 380013.

with a copy to the Applicant Company at its Registered Office at the address mentioned
below:

SB-1 Shyam Niwas Flats, Near Urmi Char Rasta, Opp. Productivity Road, Alkapuri,Vadadora.
For and on behalf of

TIMELINE ERP INDIA PRIVATE LIMITED
U72900GJ2012PTC069545

Sd/-
RUPESHBHAI SHANTILAL SHAH
Director

Place: Vadodara
Date :09-04-2026
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Andheri West Branch.

Unit No.25,26&27, Laxmi Plaza,

Laxmi Industrial Estate, New Link Road,
Andheri West, Mumbai - 400053.
E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260

CIN : L65110TN1921PLC001908

Date:19.01.2026

Ms.Nandini Vikram Gupta, B 8 Shree Sainath Estate Bundarwadi Navgar Road

Bhayander East Thane Maharashtra -401107 Contact No. 9653256802
REASONED ORDER

In the matter of Show Cause Notice dated 30.08.2025 issued to you in connection

with the frauds perpetrated by diversion of funds from the loan accounts in

collusion with the then branch head of our Mumbai Andheri West branch and no

response / reply received from you — reg.

You have availed the following credit facility with our Mumbai Andheri West Branch.

TA\B =

Ha i whes e v |2

AUCTION

SUNPOWER METALICS PRIVATE LIMITED (IN LIQUIDATION) INCRED FINANCIAL SERVICES LIMITED

Registered office al: - Unit Mo, 1203, 121h Nloor, B Wing, The Capltal, Plot No. G - 70, G Block,
Bandra - Kura Complex, Bandra Eas!, Mumbai - 400 051,

SALE OF FINANCIAL ASSET BY INCRED FINANCIAL SERVICES LIMITED
(FORMERLY KNOWN AS KKR INDIA FINANCIAL SERVICES LIMITED) IN ACCORDANCE WITH THE

InCred
finance

SALE OF PROPERTIES AS PER INSOLVENCY AND BANKRUPTCY CODE, 20186
Pursuant to Schedwe | under Regulation 33 of the Insolvency and Bankruptecy Board of India (Liquidation Process)
Regulations, 2016

Matice i haraby gven for the sale or assignment of the rights as the case may ba, of the properties of Sunpower Meatalles
Private Limited (in liquidation). Sale will be processed by the Liquidator through Bidding/Auction, tHfers are invited by the
undersigned Liguidator for sale of properties as more particularly described inthe schedule heraunder.

Sale of the Corporate Debtor's Assets on standalone basis,
DATE AND TIME OF E-AUCTION 23™ DAY OF APRIL, 2026, 11.00 AM to Z2.00 PM
SCHEDULE OF THE PROPERTY

RESERVE BANK OF INDIA (NON-BANKING FINANCIAL COMPANIES - TRANSFER AND DISTRIBUTION
OF CREDIT RISK) DIRECTIONS, 2025, AS AMENDED FROM TIME TO TIME (RBI DIRECTIONS).

Expressions of interast are invited from eligible banks/asset reconstruction companies/non-banking financial companies, All
India Financial Companées and small finance banks and any other eligible entites lor acquisition of the (i) term loan of INR
65.00,00,000/- {indian Rupees Sixty Five Crore only) (AEDPL TL 1) sanctioned/disbursed by Incred Financial Services
Limited (lormerly known as KKR India Financial Services Limited) (IFSL) to Accelaraling Education and Development

5r. Addrass of the property Survey | Office No/ Flatfnamat Amu Resarva EMD Amount i = i i i 1 - 3 ! ! 1 B )

NG | s i o e Iones il _Prh.rale Lmuteq (AEDPL); (ii) 5,250 unlisted rated rede_emahla non-convertible dahe_nlures of a _fane value of I_f-IFI; Nature of Limit | Amount| Date of | DPN  Balance Ofs | Charges | Remarks |
Flat Mo 3024 K Hill View, 5. No 43,3, Yl ; ha - 1,00,000/- {Indian Rupees One Lakh only) each, aggregating to INR 52,50.00,000/- (Indian Rupees Fitty Two Crore Fifty .

at Mo 3024 Kavya Hill View, 5. No 4373, VIRRES g np 4373 Flat No-3024 | 446 5FT | gyse B50/- B 25 85 : I Sanction Amount

1. |Boriwade, Taluka and District Thane, _ ] [[ £ Bl ' : Lakhs only) (AEDPL NCD 1) issued by AEDPL and held by IFSL; and (i) 11,750 unlisted unraled redeemable non- TermLoan | Rs | 22/06/ | 22/06/ |  Rs | Rs89468 | NPAon |

5 'Eﬂta?;.f?:ﬂﬁﬁ?ﬁi.Fﬁ'i'r'ﬁ!f’:'r'fs.ff? 43/3, Vilage 5, Mo 43/3| Flat No-303A | 387 SFT | 5758426+~ | 5.75.843" ﬁl;vsagt:meu::?a?:u:ﬁ:“nll a fz::;e JTE nfdll':ﬂ 15 ;IILE:IEII]: Enm:nﬁ!:tl:rpii:h gn: tsliklgﬂin.}g:a;l&.uagrgnsa::ﬂghln FIITIE (TMB Home) 1950 | 2022 | 2022 2294176.78| Plus 21/07/
R '.‘.. rohortd o e "'...I.. S | e e | E— S Lol = (N upe n unar v 0 Lror nly 125U ¥ Account No. Lakhs GST 18% 2024
|Office Mo 0L on 15t Floor K Hill ¥iaw, 5. N ; = 7 51 # ; Rk P - : : .

% la 3; :{ : ._-i_;'?'?_gg gg,_i,!?wﬁ_c{;%:'i{:q d_i?_l_,:g_r T"'?‘.'."EG. ki _ e Fe _ e _2'4'_} s _ 430%a0, Enterprises Private Limited (RKVEPL) and held by IFSL (Financial Assets). The salz is proposed to be conducted by way of 214700950100076 |

4. |Fiat Ko, 20378 Atlantis CHS, 5. No 32/1 Vilage g wn 37,1 Flat No. 203/8 | LOOBSFT | 57,03.900/- & 70,390/ the 'Swiss challenga method' In accordance with the RBI Directions, based on an existing offer received by IFSL from:an eligible The grounds for determination of fraud are as follows:

" |Boriwade, Taluka and District Thane

The Liguidator reseres the right toaccept and/or réject 2l or any of theaffers without assigning amy reasons thersof, The said
property is being sold onan "asis whers " basis.

entity (Initial Bldder) for the acquisition of the Financial Assets. The Initial Bidder shall have a right to match the ghest ofter, if
{any, made by the counter bidders pursuant to the bid process in accordance with the RBI Directions, The sale of the Financial
Assels by IF5L to the successful bidder shall be on an "AS-15-WHERE-1S AND WHATEVER-THERE-1S BASIS" and without any
recourseto IFSL. IFSL will not assume any operational, lenal and/or any other type of risk associated with the Financial Assets.
Ine counter bidders will be required to infer alia submit: (1) a duly signed expression of interest; (i) a duly signed and stampad
copy of the non-disclosure undertaking; and (iii) a duly signed and stampad affidavit in relation to Section 284 of tha Insolvency
 and Bankruptcy Code, 2016, in the prescrbead formats, on or befors the cut-off date and tima (Le., April 11, 2026, on or befare
§5.00 pm IST) (EOI Submission Date). In addition 1o the above, the eligible counter bidders will also be required to deposit the
garnest money (EMD] wiih IFSL at the fime of submission of the expression of interest on or before the EOl Submission Date

During the special investigation of the branch, it was found that there was siphoning off
loan amount by transferring the fund to other than the beneficiary (builder). The said acts
of diversion of funds is a clear evidence for fraud perpetuation in the loan account
Hence, Show Cause Notice dated 30.08.2025 were issued to you calling upon
them to show cause as to why you should not be declared / reported as fraud. We
have given 21 days’ time to submit your causes, if any.

Since you have not given any explanations for the observations made in the Show
Cause Notice dated 30.08.2025, this leads to the inevitable conclusion that you
have no answer to the allegations contained in the referred Show Cause Notice
dated 30.08.2025

21/04/2026

10/04/202610 20/04/ 2026
21/04/2026(Upto 11 DOAM)
23/04/2026,11.00 AM to 2,00 FM

Last date of subrission of Elgibility Documents
_Inspection of Assets of Corporate Detitor

Last Date for submission of Earnest Money Deposit

Dateand time of E-Auction for guaiified bidders

Terms and Conditions of the E-Auction:
1. Thesakeison "asiswhereis’, "as iswhatis”, "whateverthers is", "without any recourse " basis.

2. The Salawill be dane by tha undersigned through e-Auction platform with unlimited extension of 5 minules each), ﬁ Total outstanding amount Fi hal hi Under.the circumstances and in view_of the above f’acts, itis deemed th?t you have
3, For detailed terms & conditions of E-Auction sale, interested Applicants may refer COMPLETE E-AUCTION PROCESS | | ACCOURLRAME | = . o oy ook a09e Base bid irst challenger bid EMD amount gg fsr:ﬂzfagéc::rgr;igls; Ct)cr: fgar;ltlltnggtﬂgztréﬁ stagmv ﬁlrg#?rc]ies ;zros\llacs:zlufyslggthgg
IMFORMATI IMEMT avallable on hittps/ S bbi, fiknetcom, tion-ihibl/ rome or can it arding an I : C . o
L e B T e I S AEDPLTLY, | INR83504,69.484/- | INR44,90,00,000 | INR 49,39,00,000/ |INR 4,49,00,000/- (inthe formofa| | dated 30.08.2025 was issued, the Bank determines the borrower Ms.Nandini
Enm"mmﬂ'q"’m‘a“m m"'".n'kaﬁ':dﬂarmmﬂﬁﬁ'mm llg.sunpewermetalics@gmall,com ) (i.e., 100% on (i.2. 10% minimum demamll draft deawn in favour of Vikram Gupta classify as Fraud. All attendant consequences, including fraud
4. For E'.-EI:IJFHI.:II'l DFDLEE:E-I." helpline no. F'I.'IIJI'IE'NI}. +9:_l EE'-'_-_I 1220220, Eﬂ'l.El.l-EUIPEI_DH-E'.:.IHFE!'g.'-@FIEDEll|!.:.|I'.ICE'.FE.II'I'|.. i AEDPL NCD 1, By ] 2, 105 classification and reporting. will entail
5. For site inspections and property-rélated querkes, please provide prior intimation at Jeast one day in advance by email to I uptront cash basis) | mark-up over the base | Incred Financial Services Limited, K Sundara Balaji
mlind kasodekar@kmdscs.com or lg.sunpowermetalicsEgmail.com. RKVEPL NCD 1 bid) payable at Mumbai). Senior Manager
&, Eligibdlity documents will e serutinised only upon the compietion of the austion procaess, thersfor all the bidders are advised |

Forformats of the documents referred to in (1), (ii) and (jii) above, the interested counter bidders should send an &-mail to Mumbal Andheri West Branch

praktan. ayachit@incred.com, to the atteation of Mr. Praklan Ayachit. Further, for submission of the aforementionad
documents, the counter bidders should send an g-mail to praktan.ayachit@incred.com, o the attention of Mr. Praktan

to-duly verify and submit the eligibility documents.
7. Wis to be noted that the bidders cannot place a bid for the value/ price below the reserve price and shall be place bid for
each separataly,

Andheri West Branch.

) ~ o i i # f i : i Pl i . i Tamiinag
8. Successful Bldders will be declared after consultation with the Stackhoider Consultation commitiee, _ fyachit. The counter biddars will be required to comply with all applicable laws, including, without limitation, the RBI E:)'(tm'\i'Tnii'szt?ii‘lzé'si‘aatzm&:\';ﬁak Road MarTartie
9. Qualified bidders intending to submit bids are requested to visit senvice provider website httpsy//ibbi.agnknet.comy Directions and should be eligible to acquire the Financial Asset in accordance with the RBI Directions. No request for ’ ’ b1

Andheri West, Mumbai - 400053.
E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260

CIN : L65110TN1921PLC001908

Date:19.01.2026
Mr.Omprakash Laxman Rajput
Near St. Thomas Church Mira Bhayander,B 502, Narmadathane Maharashtra
-401107 Contact No. 917304793077

REASONED ORDER
In the matter of Show Cause Notice dated 30.08.2025 issued to you in connection
with the frauds perpetrated by diversion of funds from the loan accounts in collusion
with the then branch head of our Mumbai Andheri West branch and no response /
reply received from you — reg.
You have availed the following credit facility with our Mumbai Andheri West Branch.

sauction-ibbi/home.

1. Prospedtiva bidders shall submit anundertaking that they do not suffer fram any ineligibility undar section 294 of the Cada
o e gxtent apolicabie and that iTfound Inetiginle atany stage, the earnaest monely deposited shall e Torfelted

11. The liquidator heve the right to accept or cancel of extend or modify any terms.and conditions of the &- auction.

12 Extensions / corrigendum to this awction notice will be notified in the https://inbd. beanknet.comy/eauction-ibhiy home
wehsite & noseparate paper publication will be sued. Interasted bidders are requested to kindly visit ibbi baanknat.com
auction website S avction 1D

14, Al the auchon process documents are uploaded on the Baanknet Portal 2nd the partkcipants must doswnlaad the same

and subamit 8l the documents on the portal.

14. The Eamest Monsy Deposit {EMD | amount is being reunded off 1o the nearest numbsr.

15, Sale shallbe subjeit o the provisions of Insohwency and Bankruptey code, 20016 and Ragulations.

Date: 09.04.2026

Place: Puna

modification or withdrawal of a bid by a counter biddaronce made, shall be entertained by IFSL. i no expression of Interast -

is received by IFSL, on or before the E01 Submission Date, the counter bid process for the sale of the Financial Asset shall
[terminate with immediate effect, without any further action. IFSL reserves the sole right; (i) to deny participation to any
persan inthe bid process, and also to reject any bids (including bids, which don't comply with the process requiréments):
and {ii) to suspend, terminate or modify the bid procass and/ormodify its terms without providing any reasons orincurring
(any liability whatsoever. The suspension, termination or modification of the bid process and/or its lerms may not
nacassarily be camried out through another newspaper/media advertisement. Therefore, the interested bidders are
requested to requiarly visit IFSL's websile to keep themselves updated on the suspension, termination or modification of
the bid process and/or its terms (if any) by IFSL. IFSL reservas the right to notconsummate the sale ofthe Financial Assats
Lalany stage, without asstoning any reasons whatsoaever, Further, the declsion of IFSL In relation o any matter relating to the
cale ofthe Financial Assets-shall be finaland binding on all bidders.

Milind Kasodekar

Liguidator

Sunpower Metallcs Private Limited
IEBI/IPA-D0Z/IP-NO.0116,/2017-18/10285

" Nature of Limit | Amount| Date of | DPN | Balance O/s | Charges [ Remarks |

Address: 3rd Floor, Satyagiri Apartment 77, Vijayanagar Colony, 2147, | | Sanction | | | Amount | |
Sadashiv Peth, 411030 Term Loan Rs | 08/09/ | 08/09/ Rs |Rs 82541/-| NPAon
(TMB Home) 14.25 2022 2022 16,83,062.96| Plus 07/07/
Account No. Lakhs GST18% | 2024
214700950100089

KIFS HOUSING FINANCE LIMITED

Registered Office: Bth Floor, KIFS Corparate House, Beside Holed Flanef Lendmark,
Mear Azhok Valika, BRTS, ISKON - Ambli Road, Bodekdey, Ambli, Ahmedabad, Gujarat-230054
Corporate Offics: C-802, Lolus Park, Graham Fith Compound.,

VWastem Express Highwany, Goragaon (East), Mumbal - 400063, Maharashlra, India,

Ph. Mo +81 22 61736400 E-mail; conlactikifshausing com Website: wanw kifshousing.com
CIN: Us5022GJ2015PLCOESNTE RBI COR: DOR-00145

PHYSICAL POSSESSION NOTICE

The grounds for determination of fraud are as follows:

During the special investigation of the branch, it was found that there was siphoning off
loan amount by transferring the fund to other than the beneficiary (builder). The said
acts of diversion of funds is a clear evidence for fraud perpetuation in the loan account
Hence, Show Cause Notice dated 30.08.2025 were issued to you calling upon them
to show cause as to why you should not be declared / reported as fraud. We have
given 21 days’ time to submit your causes, if any.

Since you have not given any explanations for the observations made in the Show

VINATI ORGANICS LIMITED

Regd. Off.: B-12 & B-131, MIDC Indl. Area, Mahad - 402 308, Dist. Raigad, Maharashira. India.
Corp. Office; Farinee Crescenzo, 1102, 11th Floor, *(" Block,
Plot Mo, C36 & C38, Behind MCA, BKC, Bandra {E), Mumbai - 51
Phone - +81-22-61240444/23, Fax - +91-22-612404 38, CIN: L24116MH1989PLC052224,
Emaif; shares@vinatiorganics.com Website: www vinatiorganics.com

PUBLIC NOTICE

This is to inform the General Public that the
Government of India, Department of Ministry of
Environment, Forest and Climate Change,
State Level Environment Impact Assessment

Authority (SEIAA) - Maharashtra has granted 1, GANESH YADSY BORDE (Applicant) NOTICE Cause Notice dated 30.08.2025, this leads to the inevitable conclusion that you
Environmental Clearance vide EC Identification ? NEETAGANESHEBORDE (CO-APPLICANT) SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION OF PHYSICAL have no answer to the allegations contained in the referred Show Cause Notice

Under the circumstances and in view of the above facts, it is deemed that you have
no satisfactory cause to submit against the Bank’s grounds for classifying them
as fraud. Accordingly, on revisiting the grounds on which the Show Cause Notice
dated 30.08.2025 was issued, the Bank determines the borrower Mr.Omprakash
Laxman Rajput classify as Fraud. All attendant consequences, including fraud
classification and reporting, will entail.

28/03/2026 for Proposed Part Redevelopment
of Existing Sheds for Industrial / Logistics /
Warehouse Park Project by M/s. Central
Warehousing Corporation at Plot No. 1,
Sector No 25, Vashi Node, Near APMC Fruit
Market and Turbhe Station, Navi Mumbai
400703.

The copy of the clearance letter is available with

SAl NIL APT 15T FLOOR VASHIND ROAD VASHIND SHAHPUR THAMNE KALYAN
MAHARASHTRA- 421 801,

WHEREAS

The undersigned being the Autharized Officer of KIFS Housing Finance Limited under the
Securitisation and Reconstuction of Financial Assets and Enforcement of Securiy Infenast Act,
2002 and exercise of powers conferred under Sechion 13012 read with Rule 3 of the Securify
Interest (Enforcament) Rules, 2002 issued a Demand Nofice dated 181 212024 calling upon you
1. Chairman, SEIAA (Maharashtra), Mumbai. lo repay the amount mentioned in the Molice being Rs. 22.76,3T8)- (Rupees Twenty Two Lacs
2. Secretary, MoEF & CCIA- Division MOEF & Seventy Six Thousand Three Hundrad Seventy Eight Only) agans! your Lean Account Mo,
ceC LNHLEALDOMO200 AP MO, 1001426 within 60 days from the date of recaiptof the said nolica.

3. Member Secretary, Maharashtra Pollution Yeal, having failed o repay the amount. notice is hereby given to you and the Public m general,
Control Board, Mumbai that the undarsigned hes taken the Physical possession of the propery described hergin below
4. Regional Office MoEF & CC, Nagpur which is morigaged §o KIFS Housing Finance imited i exencise of the powers conferred on tham
5. District Collector, Raigad. under Section 1304} ol tha sad Act read with Rusa 8 of the said Rules on fhis the BI04 2026,

6. Commissioner, Navi Mumbai Municipal Yeu in particular and the Public in genaral is hesaby caulioned nol o geal with the groparty and
Corporation, Thane. any dealings with the property will be subject fo the charge of to KIFS Hoosing Finance Limited for
7. Regional Officer, Maharashtra Pollution an amount of Rs. 22,786,378/ (Rupees Twenty Two Lacs Seventy Six Thousand Three
Control Board, Navi Mumbai. Hundred Seventy Eight Only) dus as on date 131212024 with further interest theraon from fhe

Pursuant to SEB| Circular No. HO/38/13/11(2)2026-MIRSD-POD/1/3750/2026, dated
January 30, 2026, a special window has been opened for lodgemant of transfer and
dematerialisation ("demat™) request of physical sacurities which were sold/purchased
prior to April 01, 2019. The Special Window has bean opened for a pariod of 1 (ona) year
from February 05, 2026 to February 04, 2027 and will be applicable in following cases:

1. Where onginal share transfer request(s) are nol lodged prior o April 1, 2019, and tha
sharehalder is holding onginal share certificate;

2. Where original shara transfer request{s) were lodged prior to April 01, 2018, and those
wera rejected, returmead or not attended due to deficiency in the documents, process or
otharwise,

The requests can be lodged with the Company's Registrar and Transfer Agent i.e: MUFG
Intime India Pvt, Lid. [formerly Link Intime India Pvi. Ltd.), Unit; Vinati Organics Limited,
C-101, Embassy 247, L.B.5. Marg, Vikhroli [West), Mumbai - 200083, Email 1D:;
investor. helpdeski@in.mpms.mufg.coma and Contact; +31 8108116767,

Please note that these shares shall be mandatorily credited to the transferae, only in demat
mode and shall be under lock-in for a period of one year from the date of registration of

K Sundara Balaji
Senior Manager
Mumbai Andheri West Branch

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Miki Maize Milling Private Limited
Operating In Food Processing Industry at 59, GIDC,
Ta. Cambay, Kansari, Gujarat-388630
(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy
Board of India (Insohvency Resolufion Process for Corporale Persons) Regulations, 2016)

RELEVANT PARTICULARS

Place: Mumbai

m%ynezfgnﬁei?egoiéggﬂglcm?:;;ecﬁaMnggg 14" day of mememmr'“armm" "!"'“E""U‘E'E“!' transfer, These securities shall not be transferred/lien-marked/pledged during the said lock- 1 | Mame of the corporate deblor along with | Miki Maize Milling Private Limited
https://parivesh.nic.in/ Description of the Progerty in period. PAN & CIN/ LLP Mo CIN : U15490G./2007PTC052354

All that piece and parcels of land bearing residendial properdy FLAT NO 104 SAI NIL APT 15T For Vinati O s Limited PA&N: BAFCMIBTOC

FLOOR VASHIND ROAD VASHIND SHAHPUR THANE KALYAN MAHARASHTRA - 421601, o Yinat-rganics "“;s"* || 3 | Address of the registared office 59 GIOC, TA. Cambay. Ransar, Guarah

Boundaries as under Details : East | Road, West: Cpen Fiot, North : Dpen Flol, South | River b -

: Milind Wagh SBEG30
Place : Vashind, SDi- Authorized Officer, Date : April 08, 2026 Company Secretary & Compliance Officer 3 | URL of websie hittp:www.miki.co.in/
Drato : 06042026 KIFS Houskng Finance Limited 2 (ICS| Membership No. FCS: 7125)
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HEALTHY LIFE AGRITEC LIMITED

CIM: LA2520MHZ019PLEIZZTTR

Regd. Office: SH-B/09, Mew Heera Panna CHS LTD, Gakul Village Shanti Park, Mira Road
Easl Thane Maharashtra - 401107
Website: iips dwww. healibylifeagritec. com
Email ID; csi@healthylifeagritec.com info@healthylifeagritec com
Phone No.; +91 BIS5891669
MNOTICE OF EXTRA ORDIMARY GENERAL MEETING OF THE COMPANY TO BE HELD THROUGH
VIDED CONFERENCING (VC) / OTHER AUDID VISUAL MEANS (DANVM)

Membars are hereby informed that the Extra Ordinary General beeting (EGMY of the
Shareholders of Healthy Life Agrites Limited ("the Company™) will be held on Saturday, May 02,
2026 (IST) through Video Conferencing (V0 )F0ther Audio Visual Means (OAVM], In
campliarce with the applicable provisiens of the Companies Act, 2073 and the Rules made
thereunder ("Act”) and the Securities and Exchange Board of India [Listing Obligatiens and
Dischosure Requirements) Regulations, 2015 read with all the apphcabde circulars on the
subject matter issued by the Ministry of Corporate Affairs ("MCA") and the Secirities and
Exchange Board of India ["SEBI7), to fransdct the business as sat out in the Motice of EGM.
Members will be able o attend and participate in the EGM by VC/OAVM only, Members
attending ihe EGM through VES0AWM will be counted for the purpose of reckoning the quorum
uncler Section 143 of the Act, In compliance with the applicable chroutars issued by the MCA
and SEBI on ihe sulbject matter, Motice of EGM will be sent only by electrenle made 1o all the
membars whose emall sddresses are registered with the Deposiory ParticipantssRegisinar
and Translfer Agent! Company, Members holding shares in dematerialized mode are requested
b register f update their email addresses with their Depository Pasticipants ("DP7) by following
pracedue prescribed by DP

The Company has engaped services of Cenfral Deposiory Servces [India) Limited ("COSLT) far
praviding remate s-vpting facility ['remote e-aating’ 1o all its members 1o cast thelr vore an all
regobutions set out in the Netice of EGM, Additionally, the Company, through COSL is-praviding
the facility of votamng through e-voting system during the EGM (e-voting’)

The detadls swch as manner of (i) reglstering / updating emall addresses, (H) casting wole
throwgh remote e-voting'e-vating for the members including those who are halding shares in
yelcal form or these who have not registersd thelr emall addresses with the Company; and

lif} attending the EGM through VG ! DAVM has been el oul in Ihe Nolice of the EGM which
will be emailed in dus course.

Ihe members are requested to carefully read all tha Motes set out in tha Motice of EGM (being
send electironically) and (n particularn, instructions for joining the EGMW, manner of ¢asting voie
theaisgh remete e-voting ar thraugh e-sting facility at the EGM

The Motice of EGM will alsp be made avadable an the Compary's websile at
htips: e healthylifeagritec. comd, amd website of the stock exchange, ie.; BSE Limited at
wyww. bazindia.com

Far Healthy Life Agritec Limited
T

Divya Maofjads

Managing Direcior

DN - 0T Feea

Date: April OB, 2026
Placa: Thane, Mahasashibra

Form No. URC-2
Advertisement giving notice about registration under Part | of Chapter XXI of the Companies
Act, 2013, [Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) of the
Companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance to sub-section (2) of section 366 of the Companies
Act, 2013, an application is proposed to be made after fifteen days hereof but before the expiry
of thirty days hereinafter to the Registrar that Syntel Software LLP a LLP may be registered
under Part | of Chapter XXI of the Companies Act, 2013, as a company limited by shares.

2. The principal objects of the company are as follows:

i). To carry out diverse businesses in the Information Technology, Software Development,
Artificial Intelligence and other related areas including but not limited to Consulting Services,
Systems Integration, Requirement Analysis, Design of Computer Hardware and Software
Applications, Software Development, Software Maintenance, Software Customization,
Conversions/ Migrations / Re-engineering services, software quality control, testing,
installation, implementation services, all forms of data processing, storage retrieval, transfer
and communication devices, using internet, radio, telephony, satellite, optic fiber, or other
wired and wireless means of communication, including, but not limited to, operation of
network management, internet connectivity, server farms, speech processing, CAD/CAM,
database development and maintenance, web based services and to engage in the business
of providing Information Technology Enabled Services (ITES) including but not limited to eCRM
services, customer acquisition and retention services, Customer contact/ call centers,
Transcription Services, Business Process Outsourcing, Back Office Operation and Management
Services, Network Management Support, Electronic Publishing, Revenue Accounting, Claims
Processing, Data Warehousing, Data Mining, Data Modelling Services, IT enabled services for
the entertainment and media industry including but not limited to Digitization of multi-media
data, dubbing of audio video content in multiple languages, digitization/publishing of print
media, on demand printing of textual material, Training Services associated with above and
any other related and permissible activities.

ii) To carry out electronic commerce activities as permitted under the law over data networks,
internet, broadband/broadcast networks and to develop instructional software and other
materials and provide and franchise educational and training services in Software, Hardware
and Tele-communications, to carry on business relating to all types and forms of computers
and computer systems, computing devices, computer equipment, peripherals, communication
interfaces and devices, instruments that use digital processors or are ancillary or attached to
any of the foregoing, including, but not limited to conceptualizing, designing, developing,
improving, marketing, buying, selling, licensing, franchising, providing consultancy, technical
and related services, in respect of any of the above related areas in the field of Information
Technology area in India and overseas and to provide onsite offsite consulting services for
clients in India and abroad.

3. A copy of the draft memorandum and articles of association of the proposed company may
be inspected at the office at Unit No. 1402, Supremus, E Wing, | Think Techno Campus,
Kanjurmarg East, Mumbai, Maharashtra - 400042 India.

4. Notice is hereby given that any person objecting to this application may communicate their
objection in writing to the Registrar at Central Registration Centre (CRC), Indian Institute of
Corporate Affairs (IICA), Plot No. 6,7,8 Sector 5, IMT Manesar, District Gurgaon (Haryana), Pin
Code-122050, within 21 days from the date of publication of this notice, with a copy to the

company at its registered office. For and on behalf of Syntel Software LLP

Date: 09.04.2026 Name: Neeluthodi Cheerakuzhi Ajith
Place: Mumbai Designated Partner, DPIN: 11068248

Andheri West Branch.

Unit No.25,26&27, Laxmi Plaza,

Laxmi Industrial Estate, New Link Road,
Andheri West, Mumbai - 400053.
E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260

CIN : L65110TN1921PLC001908
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Andheri West Branch.
Unit No.25,268&27, Laxmi Plaza, Tamiinea
Laxmi Industrial Estate, New Link Road, IM ML';
Andheri West, Mumbai - 400053.

Doa & wio: it i e

E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260
CIN : L65110TN1921PLC001908

Date:19.01.2026
Mr.Pravinbhai Babubhai Valand
Flat No 1302 Bldg No 3e Mhada Colony Vasai Palghar Vasai Maharashtra -401303
Contact No. 7020495320

REASONED ORDER
In the matter of Show Cause Notice dated 30.08.2025 issued to you in connection with
the frauds perpetrated by diversion of funds from the loan accounts in collusion with
the then branch head of our Mumbai Andheri West branch and no response / reply
received from you — reg.
You have availed the following credit facility with our Mumbai Andheri West Branch.

| Nature of Limit | Amount| Date of | DPN | Balance Ofs E'Charges | Remarks |

| Sanction | . | Amount
Term Loan | Rs 17/10/ | 17/10/ Rs Rs 77600/-| NPAon
(TMB Home) 19.40 2022 2022 |22,87,449.54 Plus 15/08/
Account No. Lakhs GST 18% 2024
' 214700950100096 |

The grounds for determination of fraud are as follows:
During the special investigation of the branch, it was found that there was siphoning off
loan amount by transferring the fund to other than the beneficiary (builder). The said acts of
diversion of funds is a clear evidence for fraud perpetuation in the loan account
Hence, Show Cause Notice dated 30.08.2025 were issued to you calling upon them to
show cause as to why you should not be declared / reported as fraud. We have given
21 days’ time to submit your causes, if any.
Since you have not given any explanations for the observations made in the Show Cause
Notice dated 30.08.2025, this leads to the inevitable conclusion that you have no answer to
the allegations contained in the referred Show Cause Notice dated 30.08.2025
Under the circumstances and in view of the above facts, it is deemed that you have
no satisfactory cause to submit against the Bank’s grounds for classifying them as
fraud. Accordingly, on revisiting the grounds on which the Show Cause Notice dated
30.08.2025 was issued, the Bank determines the borrower Mr.Pravinbhai Babubhai
Valand classify as Fraud. All attendant consequences, including fraud classification
and reporting, will entail.
K Sundara Balaji
Senior Manager
Mumbai Andheri West Branch

Date:19.01.2026
Mr. Pradeep Ravi Jadhav
304/5, Rashmi Complex Hatkesh Opp Mangal Nagar Mira Road East Thane
Maharashtra -401107 Contact No. 8082191352

REASONED ORDER
In the matter of Show Cause Notice dated 30.08.2025 issued to you in connection
with the frauds perpetrated by diversion of funds from the loan accounts in
collusion with the then branch head of our Mumbai Andheri West branch and no
response / reply received from you — reg.
You have availed the following credit facility with our Mumbai Andheri West Branch.

~ Nature of Limit | Amount| Date of | DPN [ Balance O/s | Charges | Remarks |

! 1 1 .SanCtion. 1 | 1 Amount 1
Term Loan Rs | 24/06/ | 24/06/ Rs |Rs 79074/-| NPAon
(TMB Home) 19.50 2022 2022 |23,26,998.28 Plus 23/07/
Account No. Lakhs GST 18% 2024
| 214700950100077 |

The grounds for determination of fraud are as follows:
During the special investigation of the branch, it was found that there was siphoning off
loan amount by transferring the fund to other than the beneficiary (builder). The said
acts of diversion of funds is a clear evidence for fraud perpetuation in the loan account
Hence, Show Cause Notice dated 30.08.2025 were issued to you calling upon
them to show cause as to why you should not be declared / reported as fraud.
We have given 21 days’ time to submit your causes, if any.
Since you have not given any explanations for the observations made in the
Show Cause Notice dated 30.08.2025, this leads to the inevitable conclusion
that you have no answer to the allegations contained in the referred Show Cause
Notice dated 30.08.2025
Under the circumstances and in view of the above facts, it is deemed that you
have no satisfactory cause to submit against the Bank’s grounds for classifying
them as fraud. Accordingly, on revisiting the grounds on which the Show
Cause Notice dated 30.08.2025 was issued, the Bank determines the borrower
Mr. Pradeep Ravi Jadhav classify as Fraud. All attendant consequences,
including fraud classification and reporting, will entail.

K Sundara Balaji

Mumbai AnBAWEE DITATC

Plat Mo, 52, 53, 54 & 53, GIDC, TA.
Cambay, Kangan, Gujarai 388830

Semi Wiet Processing Mill - Capecity - 240
lonsiper day

Details of place whera majority of
fixed assats are located

§ | Installed capacity of main
products/zervices

SIMPLEX MILLS COMPANY LIMITED
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For Sempes Wiy Company Limited

S

Babyen) Nalekar

Company Secretary

6 | Quantity and value n:»f?ain products
sarvices s0ld in last financial year

R, 22.24.52 800 [As per the latest avalzble
Audited Firancial Statemenis of FY 2022-23)

T | Number of employees | workmen NIL
Further delads including last avadable Can be sought by writing an email to the
firancial slatemants (with schadulas) of twe | RP At

vears, lisls of cracitors, are avalable at URL : | cirp.mikimalize@gmail.com

9 | Eligtelity for resalution applicants undar-saction

Can be sought by writing an email to the

4502 )} of the Coda is available at URL . RP al cirp.mikimaizedigmail.com
101 Lest date for receipt of expression of intarest | 24th April, 2026
11| Date of issue of provisional list of 4th May, 2026
prospectve resolution applicanis
12| Last date for submission of objections | 8th May, 2026
1o provisional fist
13| Date of issue of final Bst of prospeclive | 19th May, 2026
sesolution applicants
14| Date of isse2 of infoemation memorandum, | 25th May, 2026

avaiuation matnx and request for resalusion
plens ba praspachve resolution applicants

15| Lasl date for submission of rasolulion plans
16/ Procaes email id 1o submil Expressian of Inlanssl

24th June, 2026
cirp.mikimaizef@gmail com

CA SUNIT JAGDISHCHAMDRA SHAH

Resolution Professional

Miki Maize Milling Private Limited (IN CIRP)

IP Registration No: IBBINPA-001/1P-P0D471/2017-18M10814
801-802, Bth Floor, Abhieat-1, Mithakali Six Roads
Mavrangpura, Ahmedabad-380000

Date : 09.04,2026
Piace : Ahmedabad

Andheri West Branch.

; i Pamiined
Unit l\.lo.25,26.&27, Laxmi Plazg, \ - .
Laxmi Industrial Estate, New Link Road, Banik; Lead
Andheri West, Mumbai - 400053.

o e e P

E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260
CIN : L65110TN1921PLC001908

Date:19.01.2026
Mrs.Parjana Hajimalang Kelaginaman & Mr.Hajimalang Kelaginamani
Room No 20 Jayantibai Chawl Munshi Compound Masjid Road Kashimira Mira East
Bhayander Thane Maharashtra -401107 Contact No. 7900191956

REASONED ORDER
In the matter of Show Cause Notice dated 30.08.2025 issued to you in connection with
the frauds perpetrated by diversion of funds from the loan accounts in collusion with
the then branch head of our Mumbai Andheri West branch and no response / reply
received from you — reg.
You have availed the following credit facility with our Mumbai Andheri West Branch.

| Nature of Limit | Amount| Date of | DPN | Balance O/s | Charges | Remarks |

[ | | Sanction | | | Amount | |
[ Term Loan Rs | 30/01/ | 30/01/ Rs |Rs 80004/-) NPAon
(TMB Home) 19.85 2023 2023 | 21,97,266.60 Plus 29/07/
Account No. Lakhs GST 18% 2024
214700950100115 |

The grounds for determination of fraud are as follows:
During the special investigation of the branch, it was found that there was siphoning off
loan amount by transferring the fund to other than the beneficiary (builder). The said
acts of diversion of funds is a clear evidence for fraud perpetuation in the loan account
Hence, Show Cause Notice dated 30.08.2025 were issued to you calling upon them to
show cause as to why you should not be declared / reported as fraud. We have given
21 days’ time to submit your causes, if any.
Since you have not given any explanations for the observations made in the Show Cause
Notice dated 30.08.2025, this leads to the inevitable conclusion that you have no answer to
the allegations contained in the referred Show Cause Notice dated 30.08.2025
Under the circumstances and in view of the above facts, it is deemed that you have
no satisfactory cause to submit against the Bank’s grounds for classifying them as
fraud. Accordingly, on revisiting the grounds on which the Show Cause Notice dated
30.08.2025 was issued, the Bank determines the borrower Mrs.Parjana Hajimalang
Kelaginaman & Mr.Hajimalang Kelaginamani classify as Fraud. All attendant
consequences, including fraud classification and reporting, will entail.

K Sundara Balaji

Senior Manager

ialexpress.com

Mumbai Andheri West Branch

MONOTONA TYRES LIMITED (in Liquidation)
Liquidator: Mr. Sanjay Mehra Liquidator

Reg No. IBBI/IPA-001/IP-P-01818/2019 -2020/12784
Email: rp.monotonatyres@gmail.com, sanjay.mehrabd@gmail.com
Mob.- +91 9871692592

E-Auction - Sale of Asseis under Insolvency and Bankruptcy Code, 2016
Date and Time of E-Auction: 01st May, 2026 at 3.00 pm to 5.00 pm
Lasl Date of EMD Submission and Documents Submizsion: 29th April, 2025
(With unlimited extension of 5 minutes each)

Sale of Assets and Properties owned by Monotona Tyres Limited (in Liguidation)
forming part of Liguidation Estate formed by the Liquidator subject to pending
litigation, appointed by the Hon'ble National Company Law Tribunal, Bench,
Mumbai Bench vide order dated 23rd June, 2023 (A copy of the order was served
on 26th June 2023). The sale will be done by the undersigned through the E-

Auction platform htips://ibbi.baanknel.com/eauction-ibbi/home

Rssel Block | Reserve | Inilial EMD | Incremantal
Price (INR) = Amount (INR) | Value (INR)
Industrial Land and Building (REC
Structure exchuding MS) A | 10820 | 1.06Crore |  Zlacs
(Area-19465.30 Sq Mirs Approx)
The saic a55et 15 siuated af Gut No, 278,286 & 287, Village Daknal, Bhiwand Wada Road, Near
Tansa River, Taluka Wad a, Dist. Palghar-421312 along with Zuilding BOC Structurs Only

Importani Note:

1. E-Aucton will be conducted on “AS 18 WHERE 157, "AS IS WHAT I58”, “WHATEVER
THERE I3 BASIS" AND “WITHOUT RECOURSE BASIS" as such sale is without anmy
kind of warranties and indemnities through approved service providers at IBBI
gAuction Portal by BAANKNET at (hitps:/ibbi baanknet com/eauction-ibbihome).
All the terms and conditions of the auction are mentioned in a detailed document
available at the website of 1BBI or can be accessed from the portal of BBl e
Baanknet. In case of any clarification feel free to contact iquidator throwegh mail or
throwgh contact no.

2. As per Insolvency and Hankruptcy Board of India (Liquidation Process)
Reguiations, 2016, Schedula | *Mode of sale” Clausa 1(54), bidders must dectare
they aren't disqualified under Section 294 or not fulfilling conditions of alsgibility;
any EMD will be forfeited if inefigibility is later established.

Mr. Sanjay Mehra Liguidator

in the matter of Monotona Tyres Limited- In Liguidation

Aeg No. IBBIAPA-001,/1P-P-016818/2019 -2020/12784

Date: 08/04/2026 Address: B-11, Third Floor, Gegtanjali Enclave,
Place: New Delhi Opp Aurobindo College, New Delhi, 110017
Email: p.monotonatyresi@gmail.com, Sanjay. mehatd @gmail.com,

Contact Person: Mr. Sanjay Mehra




